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CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Jt.idicial Member 
Hon'ble Mr. K.George Joseph, Administrative Member 

OA 29/2013 

1 . 	C.1-1. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath I-louse, Kiltan Island, 
Union Territory of Lak.shadweep-682 558 

T.P.Latheci 
S/o Atteka 
'I'hiruvathapura, Kiltan Island, 
Union Territory of 1.akshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

V ers us 

Union Territory of I.. akshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2. 	The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi island-68.2 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshaclweep-682 558 

Applicants 



The Executive Officer 
Village (I)weep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

ThePrincip.al. 
Government 'Senior Secondary School 
Kiltan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 	

\. , 
(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 

(Mr.R.Ramdas (R3) 

2. 	0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Union Thrritory of Lakshadweep-682 558. 

Maisha.T. 
S/d K.idavu Korna lam 
Thenakkal 1-louse, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Abdulla'A.P. 
S/o Khalid 
Alimapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

R'ai 	• 
Sb 	th.Koya 
Puthiiathe1dila 111am, Kiltan Island 
Uüon Teintoiy of I akshadweep-682 558 

Savéd ,Muhammed Koya C.H. 
S/ Muthpkpya 
Chamayath House, Kiltan Island 
Uhion Thrritory of Lakshadweep-682 558. 

Rafeek Khai H.M. 
S/oAbdul Rehrnan 
Aliyar House', Kiltan Island 
Union Territory of Lakshadweep-682 558. 

(By Avoc4e Mi Shabu Sieedharan) 

Versus 

App! icants 
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• I 	Union Ten itory of Lakshadweep represented by 
the Adrnjnistrator, Kavarathi Island-682 555 

2 	The I5ireçtor of Panchayath 
Union Ten itory of Lakshadweep 
Kâvâ±ath'iIsland-682 555 

3. 	The Chairperson 
Vllage(Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

4. 	The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island 
UniQn Territory of Lakshadweep-682 558 

(By Advocate: 	(Mr.S.Radhakrishnan (Ri ,2 & 4) 

3. 	bA87/2013 

I. 	Abdul Salarn PP., age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
La k shad weep. 

2. 	Sjid.Ihan, age 33 
$.airnhmmed 
Ka1tidhçaH6use, Kiltan Island 

(By Ad'bcte: Mr.Pratap Abraham Varghese) 

Versus 

The Administrator 
Uion Territory of Lakshadweep 
Kvarathi -682 555 

2. 	Th9Di rector, Department of Science & Technology 
Administration, 

I(rt.Iland-682 555 
Pw '-b:'. 

3 	Su TbivisiOrai Officet 
of th Environment Warden 

Department o Environment and Forest, 

Respondents 

Applicants 

Respondents 

.4 



4. 	OA .113/2013: 

1. 	Mthukoya T.P. 
S./o Iidäve Haji 
Thu uvalhapuia, Kiltan, Lakshadweep 

2 	Salih R .  
S/d Ibiahirn Haju 
Pardaia, Kultan, Lakshadweep 

Yabob P.K. 
S/bSubair.A. 
Pu•nnaldad, Kiltan, Lakshadweep. 

AliMohammed 
Sb Attaka, Al iyar; Ki itan, Lakshadweep. 

Kunhikoya A.P. 
$b Sayed Muhammed P.K. 
Arkka10ura, Kiltan, Lakshadweep. 

6 	d1aA 
Kidve T..P. 

A1doiKiltan, Lakshadweep. 

4aivar .  
Sb Shik K.K., Palliyachetta, Kiltan, Lakshadweep. 

SathrC*1. 
S/d'N4ohrnned P. 
ChadijiuriA~ ijtan, Lakshadweep. 

 
fbi4dV,: 

Paldo 1dan, Lakshadweep 

hhedIJ 
S/ k$niiHji., Pallithithiyoda, 
1i1 n, Lakshadweep. 	. 	 Applicants 

(By Advoct: N4s.Daisy I Daniel) 

Versus 



The Administrator 
Union.  Territory of LakShadweep 
1(av.arathi-682 555. 

2 
	

The Chairperson 
Village. Dwéep) Panchayath 
KUtan-682 55:8.: 

1 he Enployment Officer 
Ka'àràthi, Lákshadweep-682 555 

ri 	Director of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
Village.(Dweep) Panchayat, Kiltan - 682 558 

1 

2 

ri 

6 
	

Horticultural Assistant 
\/ille. (Dweep) Panchayat, Kiltan-682 558 

(By Advocte Mi S Radhaki ishnan-R I ,3,4&5) 

5. 	0 1 i.262Ot3 

Asadulla K.C. 
Yusuff 

T<nnichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

Ku n hi. M. 
Sb Ambukoya 
Mar uImel )  Kiltan Island 

558 

S/o Mohammd 
iKtma1am, Kilfan Island. 
IJT; fakshdadweep-682 558 

Saleem P.P. 
S/oI:Iamsa - 
Piithenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

Ia(cck:P.P..., 

9i cici.n 
d. 

Island 
UT o'fkshdadweep-682 558 

Respondents 



- 

6.  
S/0,  Pukoya 
Kattampally, Kiltan Island 
UT of Lakshqaaweep-682 558 

7 Abdul Kasim P V 
Sb 	fVluneer 
PntamveIi,.Kiltan Island 
UT.of1-akshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

I. Union Territory of La• kshadweep represntd by 
the Administiatot, Kavarathi Island-682 555 

 tFie IDirèctor of Panchayath 
Union Feintoty olLakshadweep 
Kav;arathi Isiand-682 555 

 the Chairperson 
Village (Dwep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

 The Executive Officer 
Village (feep) Panchayath 
IKiltan Island, Union Teuitoiy ofLakshadweep-682 558 

5 The Envuonment Wai den 
Dpartment of Envitonment and Forest 
Zonal Office, Kiltan Island 
Umon I elutoiy of Lakshadweep-682 558 	 Respondents 

(By Advocate 	(Mr S Radhakiishnan (Rl,2,4 & 5) 

6 OA 13 7/2 013 

I Jalaludheen K K 
Sbo Shaik Pooyalap 

1' Poovalap House, Kiltan Island, 
UI' of Lakshadweep-682 558 

2 Niul Islam C I-I 
S/n 	aIlalpya 
Kosliyoda, Kiltan Island, 
ul' of Lakshadweep-682 558 

S 
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S • 	Jhrathuliaj.K. 
S/0 Aham'ed 
1htiaka1 I1ous,:Kiltan fsland, 
UT of Laksharlweep-682 558 

Aneera1i A.P. 
S/o Syed Mohammed 
Arakalapura 1-louse, Kiltan Island, 
UT of Lakshadweep-682 558. 

Ismail T 
S/o Yusuf 
Tholiyoda House, Kiltan Island, 
UT oftakshadweep-682 558. 

Syed Mohammed Koya K.P. 
S/b Mohammed 
Kanjipura House, Kiltan Island, 
WT of Lakshadweep-682 558. 

Kasimkoya C.H. 
Sto Muthukoya 
Ammipura I-louse, Kiltan Island, 
Ul' of Lakshadweep-682 558. 	 Applicants 

(By Aoce: Mr..Shabu Sreedharan) 

Versus 

	

1 	Union Teuitory of Lakshadweep represented by 
t1 Adinistiator, Kavarathi Island-682 555 

the irecto fPanchayath 
Unior Territoty of Lakshadweep 
Kavarathi 1s1and682 555 

The C.haihieron 
Village 	'ep) Panchayath 
Kiltn Jsl nd,.Union Territory of Lakshadweep-682 558 

The : cti 	'fficer 
Vi1lae.(D\\ee )Panchayath 
Kilt.ar Islbnd;Jiiion Territory of Lakshadweep-682 558 

theAssitaht Engineer 	- 
Electrical Sub Division 
Kiltan Island 
Unibn Territory of Lakshadweep-682 558. 	 Respondents 
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(By Advocate Mi S Radhakushnan (R1,2,4 & 5) 

7 	OA 18112013 

Sadakathulla A, age 38 
Sb Kunhi Ahammed 
Ajnad I-louse, Kiltan Island 
La ks Ii ad weep 

2. 	N r :a;r ü;1i a P.T., age  26 
S/o I<unhi: 
Pa1:Iithithiyodà;4-Iouse, Kiltan Island 
Lakshadweep 

(By Advocate: Ms.Dalisy I. Daniel) 

Versus 

The Administrator 
I41iion lerritory of Lakshadweep 
Kavarathi-682 555. 

2. 	h:bairperson 
V,i1lae (Dweep) Panchayath 
Ki1ti682 558 

3 	l)iiec 	oPanchayat 
Departn-int of Panchayath 
Ka')irathi-682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (R1& 3) 

8. 	O.A No. 212/2013 

RP. Havvabi, W/o. Abdul Salam 
Labourer, Agriciltura1 Department, 
Ati Island, Rsiding at Pallipurarn House, 
U 	Triit3r) of Lakshadweep, 

(By Advocate Mr < Jaju Babu) 

Versus 

1. 	The Director :of Agriculture 
Union Territory of Lakshadweep 
Kaiaratti Island - 682 555. 

. 

Applicants 

Respondents 

Applicant 



9 .  

	

0 2. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

(By Advocate Mr, S. Radhakrishnan) 

9. 	O.A 266/2013 

	

• 	Sabir Au. K 
Kuriyathiyoda House, 
Kiltan Island, 

C.P. Firoz 
Chemmanam Palli House 
Kalpeni Island. 

K.R. Cheriyakoya 
Karuppathapura House, 
Kalpeni I:sland. 

4 	vI C Jaffei 
Pakkipuia House 
<a1 peni Island. 

5 	1-1absa A 
A1.ikoie House 
Kiltan Island. 

6. 	A.P. Nasema 
Aynapura House, 
Kavaratli Island. 

(By Adioct; r. B. Gangesh) 

Versus 

I.Fhe Adrninitrator, 
'\dministration of the Union Territory 
bfLakshadweep, Kavarathi — 6 8 2 555. 
fhe Director (Services) 
Administratioii of the Union Territory 
of Lakshadweèp (Secretariat), 
Kavaratti - 682 555. 

pepartrneritqfEnvironrnent of Forests 
1..çJnion Triky of Lakshadweep, 
Kavãath - 682 555. 

- 	 I 

Respondents 

App! icants 

Respondents 
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(By Advocate: Mr, S. Radhakrishnan) 

10. OANO 268/2013 

1 	M Noorul Arneen 
Sb. K:C.Sayed Mohammed 
M61ayam House, Agatti Island 
Union Territory, Lakshadweep. 

2. 	B.M. Mansoor.  
S/o. Late A.C.Mohammed Jalaluddin 
Bharkath Manzil 
Agati Island, Union Territory 
Lakshadweep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

TheAcininisttator, 
Un i oji Territo'y' f Lakshadweep, 
Kavarathi - 682 555. 

The I.Pirector of Panchayath, 
epartment of. Panchayath 

Kavaratti :6$2 555. 

3 	Diiectoi of Science and Technology 
ançl, hflvir9nrñent, 
Union J eor' of Lakshadweep 
Kavarathi 682 555 

Direcbr (Lab.oir& Employment) 
Kävarathi-682.555. 

Special OffiQe1 
Village (Dwep Panchayat, Agatti) - 682 558. 

(By Advocate: Mr. S. Radhakrishnan) 

11. 	OA269/2013 

Ahami7ed Baheer C., age 32 
S/o T.oijs ............ 
Ai akaachalthHo(ise,liltan Island, 
Lakshadëjj,'. 	. 

(By Av6cate Mr Grashious Kuriakose) 

. 

Applicants 

Respondents 

Applicant 



The Employment Officer 
Kavàrathi, Lakshadweep-682 555. 

Director of Panchayath 
Dpartnient of Panchayath 
Kavarathi -682 555 

The' Executive Officer 
Village (Dweep) Panchayath 
Kiltan 7 682 558 

Uloricültural Assistant 
Village(Dweep) Panchayat, 
Kiltan-682 558. 

(By Ath'ocate: 
	

(R1,3 & 6) 

12 	pA277/20i31 

0,it  
D/o Sai 	i.FMmrnèl. 
Nami,hin House,(iltan Island 
Lakshadwep  

(By Adio.cate Mr.Grashious Kuriakose, Sr.) 

Versus 

he Admirnsrtoi 
'UT of Lakshadv'eep, Kavaiathi-682 555 

2 	b11 cto pfànohayath 
Depatiènt 'bf Panchayath 
Iiithi-68'2 555. 

3. 	ke 	ve.  Officer 
Vil1'ag (I3weep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 



Respondents 

. 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Was House 
Chétiat. 	 Applicants 

(By Advocate: Mr.rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

..,. ,. 	 Versus 

1 he Administi atoi 
Uf of Lakshadweep, Kavarathi-682 555 

2 	Directoi 
Scirice '& Thchnology 
.çhtlat-682.556 

3 	Ditectot of Panchayath 
Rui al 1Ievelopment Department of Panchayath 
Chetlat-682 56 

4 	Chai pi son 
Viage ( Dweep) Panchayath ll  
Chetlat-682 555 

5 	AddI Sub Divisional Officei 
ChlaI-682:556. 

Junior Scientific Officer 
Chetlat-682 556. 

Accounts Offiér 	. 
Secictarat, 	'arathi-682 555. 	 Respondents 

(By Ad\ cat N4r.Sadbakrishn-R1-3 & 5-7) 

14. 0 APo.299I2til3 
•;.• 	

.,1." 
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A.K. Sajeed 
Akkara House 
KaIpeni Island. 

P. 171aseena 
Poodyem Hoise 
Kalpeni Island. 

A.T. Ahadabi 
Athanam Thottam House 
Kalpeni Island. 

P.P. Sulaikha 
Puthiya Pandaram House 
Kalpeni Island. 

C.P. Noorjehan 
Chemmanam Palli House 
Kalpeni Island. 

6 	A.K. Beebi 
Arakkalar House 
Kalpeni Island. 

7. 	M.P. Mohammed 
Mullipura House 
Ia1peni Is1ard. 

(By A(voate V1r. K.B. Gangesh) 

Versus 

V 
I. 	The Admihistiator, 

Adninistration of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

The Director (Services) 
Administratiqp of the Union Territory 
of. Lakshadwp (Secretariat), 
Kavaratti - 82 555. 

brtrnntfAgricu!ture 
Unin Thrritoy of Lakshadweep, 
Kavrathi 682 555. 

Or6sentWbvy its Director. 

(By Advocate: Mr. S. Radhakrishnan) 

Applicants 

Respondents 



15. 0A300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andiott Island. 

B.Ahammed, age 43 
S/o Mohammed, Bakakada House 
Andi'ott Island. 

K.K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andi'ott Island. 

P.P.Hassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island. 

C.Mohammed Kasirn, age 44, 
S/o Koya Kidave, Chettathada House 
Andrott Island. 

K.P.Moharnrned Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya; Thattarnpokkada House, 
Andrott Island, 

B.Mullakoya, age 43 
.S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Androu Island. 
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A.Mohammed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi; age 47, 
D/o B u han, Lavanakkal I-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Androti Island. 

A.Kunhi Seethi, age 5 1, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Moharnmed 1-Jussain, age 37, 
S/o Kosarnrna C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.1-Iakeem, age 48, 
S/o Siddique, Pudiya Nalarn, 
Andnott Island. 

K.IK,Kunhibi, age 52, 
S/o Yousaf, Komalam Kattu, 
Andrott Island. 

K.K.N.Khadeejornmabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Andrott Island. 

K.ç.Mohammed 1-lussain, age 39, 
S/oSayeed Ismail, Kannichetta, 
Andrott Island. 

P.PJ-Iamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 
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M.P.KhaleeI, age 37, 
S/o Assainar, Matharapura I-louse, 
Andrott Island. 

P.P.Hassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathurnrnabi, age 37, 
D/o YousafT., Lav.anakkal House, 
Andrott Island. 

I-I.K.I-iussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Androfl Island. 

M.P.Mohamrned Rafeek, age 31, 
S/o Koyamma, Kunnarnkalarn House, 
Androti. Island. 

31, K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyammada House, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K.K.Mohammed Farook, age 27, 
S/o Kunhi Seeth ikoya, Kerakkadarnali House, 
Androti. Island. 

Aisheed Khan, age 39, 
S/o ayeed Ismail, Aliyathara House, 
Andrott Island 

KAbdU1 Salarn, age 33, 
S/o Muthukoya, Kannathimmada House, 

	

/ 	Aridrott Island. 

K.K.Anwar Hussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 
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P.Mohamrned Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

T.JV1.Moharnmed AliyuI Akbar, age 32, 
S/o Basheer, Kakachiyàpura House, 
Andrott Island. 

BasheerKarakunnel, age 41, 
S/o Sayed Mohammed A.C., Karakunnel House, 
Androti. Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 	1 1 

'P.P.Mohamrned Farook, age 37, 
S/o Pookunhi ioya, Thekila 111am, 
Andrott Island. 

M.M.Sayeed Hussain, age 27, 
S/o Sa.yeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.Hammedathbi, age 37, 
DboY.ousaf, Mylachetta 1-louse, 
Andrott Island, 

Doulathabi, age 33, 
D/o Kidave, LavanakkalHouse, 
Androit Island. 

Guhar Madeena Beegum, age 37, 
Dbo:iVohamrned B, Aliyathara I-louse, 
Andi'dtt Island. 

	

46 	K 1 Pookunhi Koya, age 36, 
Sb Yacoob, Kolikkatt House, 
Andrdtt Island. 

47. K.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 
Ahdrott Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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I 
The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Admihistration of the Union Territory of 
La.kshàdweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada House, Androth. 

Mohammed Shamsheer M.K. 
Sb Bathesha UP. 
Mayamkkada I-louse, Androth. 

fvlohammed Asker 
S/o Seethi 
Aliyathara 1-louse, Androth. 

Nduhakhan M.K. 
SboSied Koya 
N/yaiikakkada 1-louse, Androth 

9 	Mhainmed Kasim P P 
Sd1ddave, Palathupra 1-louse, Androth 

10. 	Abd.Akbar 
Sboibair 
Pandath Puthiya Pura 1-louse, Androth 

l\'lujeeb Rahman 
Sto Ibrahim 
Aliyathara 1-louse, Androth 

12. 	SiiaK.T. 
Sqsim Koya 
141Ji11-1 ath i I-louse, Androth 
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Mohammed Hassan 
S/o Kunhi Koya 
Ayeriamada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thechèri House, Androth 

Muhammed RaE 
S/a Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassirn 
S/a Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamrna 
S/o P.K.Kidave 
Palathupura House, Androth 

Muharrned Khaleel 
S/oAbdulla 
A1iyahara House, Androth 

Muhammed Basheer C.P. 
S/a Abdul Khader 
Cherikkal Puthiyapura House, 
Androth. 

(By Advoate 	Mr S Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents. 



16. OA;301/2013 	 • 

1. 	Attakoya J.\1 , ae 44 
Slo Kciya Thankgal. T, 
'1 hailath Valiyakkattu 

n Adroth Island 

2 	Sayced JKoya, age 43 
S/o KoyaKidave Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyammada House 
Androth Island. 

Yousai, age 60 
S/o Ahammed, Kandalath House, 
Androth Island. 

5 	Mujech Rehman, a g e 35 
Sb Koya, Kaiachetta House, 
Andioth Island 

,bdu!Nasdiyae 38 
Sbo : Ja11a Koya, Kunnashada House, 
Aidroth lslaiid.. 

N'IohammdBaheer, age 37 
S/o Yacoob, 1fIiyathara I-louse, 
Andioth Island 

8 	Shihaudeer age 35 
SbSd eKpya, Pandath Puthiyapura House 
Andioth 1sand 

9 	Pookoya,age4 
Sbo.Kbyarrirna,Mayarnpokada House, 
A n d vkth Island: 

10. 	odfal, age43:. 
S/a .JKoyannia 'Kpya, Thacheri House, 
Andioth Island 

11 	Aii,age37 
SboSeethi, 'I hcheii Moosathada House, 
Andioth Island 



Hasan. age 30. 
S/ 1ma1udleeh, JKadiyarnmada House 
Aridrith Ts'Lnd. 

4ohaiiedRafek ag&41 
S/b Ayshomm'abi, Bilutheth House, 
Androth Island. 

Jala],age37 
S/o Kunniseedhi, Palathupura House, 
And roth Island. 

Farook,age49 
Sb Koyamma, Pochalarn House, 
Androth Is1aid. 

Abdul FIàsan, age 51 
S/p Abduhaer, Karachetta House, 
Androth Island. 

KQya,age48 
Sb Sayeed Moharnrned, Thacheri Moosathada House, 
Androthlsjànd. 

I38sheer, age 4.7 
boKdave, Mpdarnpura House, 

Ahdioffi, Inc. 

19 	Muhaimed Fthssain, age 42 
S/ôHrned , 1Azhikakem Pura House, 
Aidioth Isldnd 

.abbár ,àge 39 
S/d N11a Kot, Kunnashada House 
Androth Island. 

I'1oharnmcd Lyaudden, age33 
/O Sayced M.hamrned, Neelathupura House 

Androth Island. 

Mbbed,age X 
Sa \qharnmed, Kunhali House, 

• 	.:idr'oth,s'1an, 
• 

23 	Sh1ul 1Tâmed, ae 33 
S/o Kidave, 1oodamkakkada House 
\ndroth Island. 

24. Raidad Beebi, age 46 



22. 

SIO S iddeequ 	uthiyana1akam House, 
Andioth Is]and 

25 	Indcen, age 60 
Sb Ahamned, Kandalath House, 
Andioth Island 

26 Mohammed Saleem, ager42 
Sb Sayecd Mohammed, Kunnashada House, 
Andioth Island 

27 	Gafoot,a9e41 
Sb Thangu Koya, Pentamveli House, 
Andioth Island 

28. 	Siddeeue,ag43 
S/p Kidave, Modiyothada House, 
Andioth Island. 

29: $hanavas, 	33 
S ./o Kunhi Ioya., Pochalarn House, 
Androth Island. 

30 	Pookunhi, age SOn 
S/d Kidav, Aliyathara House, 
A,  n d r6th Island 

I.... 
31 	Kalce1ac 39 

Sb Buhari Manakar House 
Andioth Islafid 

32 	UIys, age 36 
Sb I-lam7a Koya, Aliyathara House, 
Andi oth Island 

33. Mohammed ;sheer, age 39 
S/p Sayced Mohammed, Aliyathara House, 
And.ioth Island 

34 	MOldfldfi, age 33 
/oSayeêd Ithil, Aliyathara House, 

. 
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I 36 Mohammed Saleem, age 33 
Sb IKoyamma, Kannipura I-louse, 
Andioth Island 

37. Shmudden, age 33 
S/O  AbdülKadei, Belichetta House, 
Androth Lsiärid. 

38 	Kunhiseethi, age 47 
Sb Aboo Sala, Lavanakkal I-louse, 
Androth, Island 

39. Yacoob,age45 
S/.o S.ainddeen Kunnashada I-louse, 
Androth Island. 

Abdul Jabbar age 38 
Sb Sayced Mohammed, Kannichetta House, 
Androth Island. 

J:àmal, age 41 
S/oSayecc Bukari, Bidumkattu Bilutheth House, 

ndoTh Island. 

 
Thacheri Biyyada, 

Andoh Island., 

SajinaIeufri,age29 
D/oNal1aloa, Lavanakkal House, 
Androh Island. 

44: S1aaias leegpm, age 28. 
D/61< 6i5hi Koa, Lavanakkal House, 
Mdrdtll i1anid: 

m p 

•H 

.45. 	Si'i$hh'1 age 32 
S/ .;Jahmath Villa, 

do 	I1'rfd1 

iiiddeh',.P.T,age33 

S/ N.sai,',Chddath House, 
Ançlroth island. 

1bdl, ge42 . 	 . 
Sb Yousf, Pamdaram House, . 
Androth Islar. 	, 



Hassan, age 39 
Sb SayéedBdari, Matharapura 1-louse, 
Andi oth Island 

Mohammed Saleem, age 38 
S ./o Yousaf, !'hailath I-louse, 
Andi oth Island 

M.o1anihidMusthafa, ae 36 
S/O. Pookoya, Ncganmada I-louse, 
Androth Island. 

.Koya,age36 
Sb Attakoya., Mathi I 1-louse, 
Androth Island. 

52.. 	Kamil,age4l 
S/o Muthu Koya, Palathupura 1-louse, 

• Androth Island. 

53 	Asi1,ag30 
Sb Scethi Koya, Lavanakkal House, 
Andioth Island 

S,ikariia, age 2 
• Sb.o MLIth.ukoya, Bilutheth 1-louse, 

Androth Island. 

Salih,'age  37. 
S/P K T<oydJAynamada 1-louse, 
A.idoth lslard. 

56 	kalmithu1la, dgc 39 
S/n Siddcquc, Bilutheth House, 
Andi oth Island 

57 	Mohammed Aslarn Nasei, age 40 
S/o SieedJ'4hammed, Pall iyet House, 
And.r001Is1aid. 

58. Sayced Mohammed, age 42 
S/n Kasimi, Achadapurakattu I-louse 
Androth Island. 

59.A11'ar l-Iussain, age 29 
So Pookbya, KLnnashada I-louse 
A n do i. Ii I s land. 

. 



I 

63. Mujeeb Rehman, age 37 
S/oSayeed, Buhari,Karakunnel House 
Androth Island. 

64 
	

Noulèl K, age 33 
$,tp Nattaya Koya, Cheriyadarn House 
Andióth Island. 

65 
	

Adul arnad, ge 45 
/b I 	aia; Karakkada House 

Androth 1s1nd. 

Shamsu Shinioos, age 34 
S/o cheiiyako M., Pentamvilapura House 
Androth Island, 

MbbammdA1bdul Naser, age 308 
Sb, JaleeF M Kottiathattu I-louse 

ndrotti IsiL 

Mqhainedthahul1a, age 33 
S/poyaii'koya, Nallal I-louse 
Andi'oth Isfah 

69 
	

IbrathulIah kge 30 
/.o: Iunhisehi, Perumpall i 1-louse 

Androth Island. 

70 
	

Riyas, age 29 
S/6 Shaik Ko'a P.S., Pentambelipura House 

'9 

71. 	NisaL, age 3 
S/KiIP 	Pandathu Lavenakkan House 

cIh, 

/ 



72 Rahmat, age 42 
	 I 

SbPookutty M , Mahi! House 
Andioth Island 

73 Mohammed Hassan, age 37 
S/o Sayecd Mohammed, Achammada I-louse 
Andioth Island 

74 	Shamsudeen, age 32 
S/ô MuthwKóya K.,Nellai HouSe 
A ii d roth I s là bd. 

Mohammed Naseer, age 28 
4uhaijimëd, Pentamvel ipura Hous.e 

Androth Is1nd. 

Rau lath Beegum, age 29 
S/.o Thangakoya, Arathupura House 
Aiidroth Island. 

Fathahudde, age 38 
S!.o IKidave U;K.,  Makket House 
Andioth Island 

78 	Bdka1uI  Mine, age 32 
Sb Abdul Khdei, Moodampuia House 
Andioth Island 

79 	Mohammed Mistafa, age 33 
Sip Ahammadtya, Jabalpuia House 
Andi oth Island 

80 	Mohammed Iasim, age 47 
Sb Kidaie 1 V'K , Makket F-louse 
Andioth Island 

81 	Mohied t Aoosa1ih, age 40 
Sb SayeedMohammed, Bilutheth House 
Andioth Island 

82 	Kunhiseethi, e 47 
Sb Yousaf, lylethat apui akatte House 
Aidroth lslatid. 

83. Haisa Koyage 42 
Sbo Ahammqd Makkett House 
Andioth Island 



H 
Auakoya, age 49 
S/b Yacoob, A1iyaLhara 1-louse 
Androth Island. 

Kha1eF,age.49. 
S/a Sayeed, Cherikka! Puthiyapura House 
Aidroth Island. 

Fahah-uIla, age 34 
S/o Sayeed Mohammed, Talliyett I-louse 
Androth Island. 

Basheer, age 55 
Thacheri Moosathara 
Androth Island. 

N'1ohanrned Farook, age 33 
S/o Nallakoyaç.L., Tharampalli Makket Hbuse 
Ahdoth I1and, 

Abdo1ih,a31 
So Slaik JK'a, Mobsakada House 
A r drot 11 1 s 1 and. 

Salcbm,age3l 
SoSeethi, Krakunne1 House 
Androh Island. 

Mohammed Kasim, age 33 
/oSa.èedN46harnrned P.C., Pathada House 

Aiidiot$lskaid: 

age 44 
S 	 S 

S/q::(iqa'e ! L avana kk a l House 
Ot 

MohmrnedRssain, age 41 
S/.o Sayeed lmail, Kandalath House 
Androth Island. 

Sabir Khan, age 33 
Sb JKQyamn1oya, "Thattampokkada I-louse" 
Aiidroth 1s1aid. 

 
/o Syeéd 'ukari, Podamkakkada House 



O 96 
	

Akbai C age 33 
/o Attakoyd K , Edayakka! House 

\ndi9th 'Is1 

97. Abdul Vahab age 33 
Sb Thangakoya P , Kunchali House 
Andioth Island 

9$ Mohammed MuSthafage 42 
Edaiakkal 1-Ios 
Androth Island. 

99 
	

Navas, age 25 
Sb Hussaii,Thahira Manzil 
Andoth Island. 

100. 	hanavas, ag 3 
Sb Shaiafudeen, Mathil House 
Andioth Island 

1 01. Has.$aage 	. 
/o Seehi M Lavanakal I-louse 

Arid roth I I a ii C!. :  

102. M.ohamned l3asheer, age 42 
Sb Ypusal, Nellal House 
Andioth island 

103 Shamudeage 36 
S/p a11a Koya, Kunnashada House 
Anith island 

Zamul Abid, age 26 
Sb Kidave K , Palliat I-louse 
Aidoth s1ànd. 

Muthu Koy ae 39 
Sb Kunhi. SeefiTli,  Makkette 
Aidrdt.h Island.1 

Mohammed Mukhbecl, age 30 
S/p jKoya1iimakoya, Keiakkada 1-louse 
Andioth island 

Shamusudeem, age 27 
Kidavc M P , Pandathupuia House 

Andoth 1s1aid..: 



108. Sli.ihabudhcn:ge 27 
o Niuthu Wbya,.Pañdathupura House 

Androth [1ad 

109 Ubaidulla, age 29 
S/o Sathat, I(nnipur 	House 
Androth 1sland 

 Jalal, age.49 
S/O YousafP. Mooddrnpura House 
Andioth Island 

 Kidavu, age 55 
SIO Indeen:M.,,Biriyamrnada House 
Androth Island. 

 Kidavu,age59 
S/o I.rjab, Mekkat I-louse 
Androth .1 sland. 

 Mohammed Salahudheen, age 26 
S/o Koya tP., Kandeth House 
And'hth Island. 

114 Mohamed Shakeer, age 22 
S/o Kunliiseethi, Makket House 
Andoth 11and 

115 MohaiincdAlthaf, age 24 
5/0. Jãma; MäyOrnpokkada House 
Andioth I1and. 

 Abdul Gáfoor, age 28 
S/o Nallakoya T., Bappathiyoda House 
Androth Island. 

MohainedYathiya Khan, age 23 
S/c) Basieei K , Mathil House 
Andi'.oth islabcl. 

118 N. 	Kbya, age 39 
Sb Khadci F PC, 
Aniroth Island 

119. Kunikoy, a'e35 
S/o.. Ahmed, .Ionnikam House 
Androth Island. 
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1 20 Zainul Abid, age 41 
S/o Assainai N P , Kandalath House, 
Andioth Island 

121 Mohammed, age 50 
S/o Abdul Khadei, Kaval Chetta House, 
Andioth Island 

122 AbuNasu,age36 
Sb Siddique, Kunnashada House, 
Andt1T I1nd. 

Mohammed Aboo Salih, age 37 
Sto Musthafa,.Ammelarn I-louse, 
Androth I s!and 

Koya, age 37 
S/o Sayeed Mohammed, Lavanakkal I-louse, 
Andr.ofti lsInd.; 

Mohammd 1 a feek C.P., age 38 
ed, qherikkal .Puthiyapuram 

Andioth Hand 

126 Mo1mmcd ftafdek, age 40 
Sb U1dKas, i3ihutheth I-louse, 
Andioth Island 

,ukbc1 age 28 
Sb 	L Majeed , Pci umpalli House, 
A nd'c3h Island. 

1asheed lKh F h, agc 33 
Sb IKidave  A:, 13iyyadachtta House, 
Andrdth Island. 

4ohi]nd iook, age 31 
S/o Ppcu.9 JKiinne! House, 
Abth Id. 

Rahmathullah, age 31 
S/Q KQya1,  niaK. P., Bappathiyoda I-louse, 

- 	Adrot1i 1sIáid., 

Mohaimed Kasim, age 30 
/o. Nallakoya. Iennashada I-louse, 

Androth 1s1i.. 

id 



I : tr 
132. Mohaiiime 1a•!, ae 38 

• 	Sbd Kidavc M.  P, Kandalath House, 
AndrotJ Island 

33 Mohimed Abiu1 Efor T M , age 38 
Sb Nflakbya, Thart11y Makket House, 
Andath Island 
•••••••••••• 	•. 	........ I 

134 Jarnal,age57 
Sb Kidave Poovadakkattu House, 
AndrojFj1s1and 

135. Mohammed Sa1em, age 3 1 
S/o. Hässan Küririi, Keyiyoda House, 
Androth Island. 	. 

136.. Koyamma,ae 47 
S/oAboo Saleh,.Kavalchetta House, 
Andoth Island 

137 i4da'athu11a, age 38 
Sb Koyamma, Karachetta House, 
Aiiàoth Island 

138. Ad.u 1'!A e Khàn, age 41 
Sb Mohammed, Birayammada House, 
Andioth Island 

139 Sharnsudden, age 32 
Sb Sideeque M P , Pazhayakamkattu House, 
Andioth Islahd 

4 	i 	ii 
140 	s1-ft 	hai, age 33 

So dyaçn2thkoya, Ammelam House, 
Androth Island 

1 

141 N 	kolya, age 50 
S/c Aharndd 	Matharapura House, 
Andioth Island 

142 Hanza Koyaage 43 
Sb KidavB,A1iyathara House, 
Andioth Island 

143 Mqledn1hissa1n, age 28 

Sbq /iiì 	, Ahirnelam House, 
Aridc11th 	ând 

I 

t r1 ; 	L 



. 144 Sayecd JsmaiL 1 ae 58 
Sb 	jdu11a 1 P, udarnkakkada House, 
4diot1islard 

145 Amjath Khan, age 28 
Sb Buniyamu'i, Ammelam House, 
Andioth Island 

Mbharnrnedlqba1, age8 
S - /o Na11akoya,lerumpa11y House, 
Androth Island. 

Pookunni,.ge56 
Sb Yousaf'Haj .Bappathiyoda House, 
Andioth Islard 

148 Mohamned asheei, age 38 
Sb Kidave A, Mayarnpokkada House, 
Androth lslahd. 

149. Cheriakoyà ig.36 
Sb Ku. nnik6ya 1?., Thacheri House, 
A.ndroth Island 

150 	 eei Nasecmudh 	i S P , age 28 
Sb Abdul Khader 1, Karachetta Saiornmapura House, 
Andioth Island 

151 Abdayoon, age 41 
S,c•pi:hri M., •Iuncha1i House, 
Andioth Island 

I 	
I 

152 Liyabuiahrnan, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth Island 

153 Kunhibi, ac 46 
S/.o Kadei, Peiurnpalli 1-louse, 
Adoth.klafd.: 

154 Pathurn1Täb1, ge 52 
Qbp lKo'dimiakoya, Kolikkattu Naduvilkam House, 
Andoth 1apd 

51 

155 12 
[310 I Iania Koya, Aliyathara I-louse, 
Aiididth 1,1and 
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156 Scethi'ao60' 
Sb 	Asairai, Pachanal House, 

ndroth Island 

157 Sadakkathulla, a g e 3 
Sb 	Buhat i V K, Chettapokade House, 
Andioth I1and 

158 Baslmei,age4o, 	, 

SbSayeed K , Kunnnashada House, 
ndoth I.land. 

159 Mohammed Kuiaishi, age 25 
Sb 	Sayeed Mohammed, Karakunnel House, 
A hdroth .. .j s land.. 

1 60. Siraj, a 	47 
S/oKdaveK., Kunnumpura House, 

Island.. 

161. Mohammed Rari, age 31 
$/1-1.a.ipza.Koyà K., Pathummapura House, 
Andioth Island 

162 Zainul Ad, ae 26 
Sb 	Nàl!akoya ( C ,Palliyat House, 
Andi dth Island 

163 AbdI Jabbai, age 35 
Sb 	Kunni Seethi, Makkett House, 
Andioth Island 

164. Sajepd. Mohainmed, age 54 
Sb 	Kidavu, Pdovadakkattu House, 
i\ndi oth Island 

165 Attabi, age7 i 

D/c? 	1'uef K I , Thacheri House, 
Andioi Ilapd 

166 I3al1cs 	ae3' 
I)bo Koyan nakoya P , Thachet i House, 
Andioth Island 

167 Yakoob, age 40 
Sb 	Kidavu K, Ammelam House, 
Andioth Island 
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Mohamrneç Rfee, age 42 
	

S 
S/o ,  Koyarhmkpya, Mayampokkada House, 
Androth s1and. 

MulIakOya age 47 
S/oMajeed K:., Lavâiakka1 House, 
Androth rsland. 

Pooku1i,a46 	' 
Sb Kidâv P, Ami41ai+ House, 
Andioth Island. 

Mohammed Kasim, age 46 
S./o Yousaf, Bâppathiyoda House, 
Androth Island.. 

Kadceja, age5,l 
Dbo Kidave 1., Thacheri House, 
Androth Islahd. 

Mu1la*pgc. 4  
Dbo.,Kiçi3. 7  Palathupura House, 
Andioth 11d. 

174 Man,00i 1i /yeed p p , age 25 
S/o.M ..1.1.tbp!lah Purathikkatt Puthiyapuram, 
Androtl Isjaid. 

A1iAlbaiK,ae25 
Sbo :Cheriya1ya, Kannathirnada, 
Aidrdth' kIard: 

Md1amnda1eern, age 33 
Sb Sftaikpy Kunhal i I-louse, 
Aidoth 

(By Advb&c 1k BGangesh 

Versus 

The .Adminirätor 
A d 611111 s..t ra.t I On Q 1the U.T of Lakshadweep 
Kavarathi 68 555 

1)parm tei 6gricu1ture 
UT of'Laksha.hAièep, Kavarathi 682 555 
rIs?g b 	Director. 

3 	Diieto 	yats 

Applicants 



3 

Depaitiient of lanchayats 
4dniifsfl ation 'f the UT of Lakshadweep 
I.avfrs1i' 82 555 

; 

1t 	l 
4 	Vi 1Je ('bi.ei5 PaTichayat 

Andi oth'Isi.ni i epi esented by its 
Executive Officei 	 Respondents 

(By Ad\'ocate Mi $ Radhakrishnan) 

17. 0A30212013 

1. 	Jaffer,age35. H 
S/c), Babuj.an ;  Päpnethechetta I-louse 
Amini island. 

2 	Faiooque., age 33 
Sb Khadei, Kulandarn House 
A mini island 

3 	Abdulla Koya, age 50 
Sb Auakoya, Malika House 

• 	. 	Amini..thlahd. 

4 	Nallakoya, age 40 
S/o Abdu1I.HKoya, 'Puthoya Kanniyam House 
Amini Island 

5 	A1 i N1'ohamnd, age 47 
Sb 61,  Mohamrnd, Kombarn House 

hiiSlailI . 

I 
6 	Shai atudheen, age 36 

S/,o Kida'e, t(otechetta House 
Anini s1and 

• 	7.. 	Thbbr. P.C, age 36 
Sb Cheri':a Ko'a, Purakkachetta House 
Amini island 

8 	Yousal, age 36 
Sb Kadci I3eliyachadachatta House 

id  
/'niini S1andr 

2 i 
I 	J 	I 	t 	

$ 

9 	Muthyage 33 
Sbo Sayeed Seikoya, Mampui am House 
Amni Island 	 Applicants 

(By Advocate Mi T B Gangesh) 



ro 

Versus 

1 he Admimstratoi 
Administi ation of the UT of Lakshadweep 
Kavaiatlii-682 555 

2 	Diiectoi ofPanchayats 
Dcpai tment of Panchayats 
Adrninitiation of the UT of Lakshadweep 
Kavaiäthi682 5 , 5 5.. 

District Panchayat. 
Amini represented by its 
Executive Officer. 

\'illagc. (II'.eep) Panchayat 
Amini Island represented by its 
Lxcuuve Ofi'iqer. 	: 	 Respondents 

(By. Advocaic Mi S Radhakiishnan/M/s Sheriff Associates) 

18 	Oi\ 303/2013 

I 	Aboobaki P , age 41 
S/oJK.!iiIuhi,:Pa1Iam House 
Kcwaiathi Island 

2. 	Musthafa13.K.,age45 
/o Sayced, Bakakada House 

Kväratfti I•th1.;, 

3 	N46haied Shafi 1 M , age 34 
Sb ani19tM4, Malika House 
Kavara•t.hi.is1hd::i 

I 	 I 

4 	Abdtil Nazi P , age 43 
Sb Chci iyakoya K , Aympui a House 
l<cI\'cli athi Island 

5. 	'aoob K.P age. 4I 
Sto.JK:idave 	Kuttipapepura House 
Kavarahi Island. 

6 	AlikoyaK, ag3I 
S/o Bah4 j , Ihyam House 
Iavai athIslapI 

, 	t 	r' 
... .- 	 . 	 .,.. 

11 

n 
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7 Mujecb Rehman U P age 34 , 

/o Alikoya C K, Uthampokakada House 
Kavaiathi Island 

8 ]hanakoya\Pn 4ge43 
S/a Ukkas, Vadakkilapura House 
Kavaiathi Island 

9 Mujceb Reliman B, age 30 
S/o Thangakoa, 13iieka1 'House 
Kavarathi Ilànd.. 

10. Sajitha P., age 32 
I?/AIi Aradarn, Poovinoda House 
Kavararhi Isnd.. 

11 Basheei P I , age 44 
Sb 	Mohammed Pallipuia, Puthiya 111am House 
IKavaiathi Island 

12 Abdul Rafeek K, age 44 
S/o Ahrned Katmrnada, Kadapurathaba House 
Kavai uhi Island 

 S1ecmA.P,,a34 
• S/o.Moh. anii.iied.C.P., Athampapepura 1-louse 

IKa\'aI athi Island 

 Mohammed -1ussain P A , age 29 
Sb 	K.halid 1-laji K?, Puthiya Alikom House 
K1avatathi Island 

15 Shajhan'T K, 	ge 35 
S/o Harnz 	Fh inikad House 
Kavaiathi Js1ar1 

16 An\va1AP,ag39 
S/a IVluthu, Aynepuia 
1<avaiathi Island 

17 13checi S , age 13 5 
Sb 	17 1aipzthSaflyabiyoda 
Kavaiathi Island 

18 
11 

Ukka,tagd4 
Sb 	Abdobakej,t Melillaiii 
Ka va iathi Is lah d 

• 	 ::• 	• 
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19 	1-Iamzath, age 27 
Uman Haji, Aynepura 

1avuath I1and 

20 	Mujccb Rehrnan, ag 38 
Sb 1-lanizath A. I , Safiyabiyoda 
Kavaiathi Island 

Ma.Aikfan K.P. ; rage 30 
S/o AbdUlia A, Kuttitapura 
Agatti 1Iand. 

Hiday.al.huLla SM., age.36 
SboHamzath .B.K., Sibaida Manzil 
Kavaiathi Island 

23 	Ansat PP,agc3l 
Sb Cheiiya Koya K P , Pakichipuia 
1'rahi' lslahd. 

m: all 	38 
S ./o lK idave UP.., Kuttipappepura 
Kavai athi Island 

YacoobC:P;; age 40. 
S/o. Y.ot.isuIIP., PUleenakeel House 
K a v a i ath i1  Island 

26 NimuddnK P , age 34 
Sb 2aku iah Kochipwa House 
Kavaiathi Is4nd 

27 	Salcem V , ad9 
Sb.HaiizEthV1oda House 
Kavi athi Island 

28. 	Attakoya,a'41 
S. /o Ahoobackei M 1, Birekal House 
Kavatathi Island 

29 	Nauhd 	,e 30 
Sbo Ka4biiN4 C, Palliveedu House 
.1 	i 

30 	Mohamrnd Iqubal K K ,age 31 
s  , /o,Kasmi P V , 'Kunnamkalam House 
Kavaiathi Island 

. 



031 	As1iil<A1iCP,.ge30 
S/a Au K , Cheidipapada House 
Kavaiai.hi Island 

32 Mohammed Rail P , age 38 
Sb Cheiiya Koya Pa11icfam, Pulipinnakad House 
Kavaiai.hi Island 

1  

33 	Pookoya P P , age 48 
S/a Babujan M , Puthiyapura House 
Kiltan Island 

FlussainaliK:I.,age 33., 
S/p, Muhammed C., Kuttithayapura House 
Kavarathi Island. 

Silaimah M.,'age 37 
S/o 1-1athzath VL, Maidanoda House 
Kavaratl7i lslançl. 

Kaja l-Iu'ssàin C:, age 37. 
/o. J\hapirrie':d ,Kh. 	Chungarn 1-louse 

k':ar'äthi Isl.hd. 
) 	

Ii 

) 	

[ 

37 	Mje'ebehmanTK ,age38 
S/a Fhiiilikad House 
Kavaiathi Island 

38. 	Mohá'niiedShfi K.P., age 32 
S/o$,.aye.dPbo,. Kakachiyapura House 
Kavai athi Island 

39 Mohammed Rafl B , age 33 
5/0 Attakidave F P , Beeranthoda House 
Kavaiathi island 

40 	Riçe1a'ge32 
S/a 11 utIu PiIeenkee1 1-louse 
lavaiathi Islaqd 

41 	Umme KP,age37 
S/a Udaila C 

J)J; 
Thekila 111am 

Ka\'aiathl Island 

42 	4ohammcd I Rafeek, age 37 
5/0 Attai K P ,i'okaiachiyapuia I-louse 
I(aviiathi Island 



• 	 . 	 ;' 	
1'-i 

43 	Mohanime, 1,I.pge 31 
S/o KidaveK P, Baiakaioda House 
Kavai athi Islnd 

44 	Jaleel J) , age 43 
Sb At u Veloda, Popvammada House 
Kavatathi Island 

45 	Deihath, a,e 33 
Sb 0 Mohammed ! , Arnanathakepura House 
Kavàrathi Island. 

46. 	Sharafudhêi, age 24 
S/bAli A., Poo\'Indda House 
Ka'rathi Island: 

(By Ad\ocate: N1i:.Ki3.Gangesh) 

Vet sus 

I he Adiistitoi 
Adriinisti auon of the UT of Lakshadweep 
Kavaiathi-682 555 

2 
	

I)eputmcit of Agiicultuie 
U. fp f .alhweep 

a'aihi682 5.5 represented by 
its Diectoi 

3 
	

Dii ectot of Paichayats 
Dcpai tmcnt di Panchayats 
Admimsti ati601  of the UT of Lakshadweep, 
Kavaaihi-682 555 

DiStlict Panchayat 
1a\a i tii i i ci csnted by its 
Lxccutive Officet 

\Ji!lage (D'vccp) Panchayat 
Kay.arath is!.arid: rpresented by its 
1 xecull\'e Officci 

(By Aclocit.. Mi S Radhaki ishnan) 

19. 

1 . 

. 

Applicants 

Respon dents 



4I 

5. 	K.K.Razak..age. 27 
S/.o:.KhaderkOya,Kunniyatamkakkada House 
Amini Island 

6 	p Ashraf, age 37 
Sb Ahamed, Pallam House 
Amini Island 

7 	K C Moosa, age 44 
Sb Attakoya, Keelachery House 
Amini Island 

B.Kasmikoya age 42• 
S/oCheriyakoya, Balapp House 
Aininsl i Iand. 

CBoi, age 4 
SbT-Jarpsakoya, Chnmthabelli House 
Athis1abd. 	S  

faheen M, ae 33 
Sbo Abdu 1!akôya, Madam House 
Aiiiini Islahd. 

Pookunhi 
Sb T.C.Yousaf, Noormahal House 
Ainini Island. 

(By Acocate:;r.K.B.Gangesh) 

S: 

• 	. 	:. 	Versus 

1. 
•,A.insu:h'kn bf the UT of Lakshadweep 
IKa\'arathi-682 55. 

App! i cants 



2 	Diiectoi of Panchayats 
Depaitrncnt of Panchayats 
Adrnmisu ation of the UT of Lakshadweep 1  

Kavaialhi-682 555 

3 	Diiectoi ofE,ducation 
Diicctoiatc of,  Fduation 

Adminisuation of the UT of Lakshadweep 

Kavarathi-682 555 

4. 	\/ ii lag (Dwcep) Panhaat 
Arni iii 1 1and represented by its 
ExecutivOfiTher .  

(By Advocate lvii S Radhakushnan) 

20. 	O.A No. 25I2013 

N4.ohanmed Abdul Razak 
Sià. U.K. Nâll,alKoya 
Attalada I -louse 
Andiott:lsland. 

2. 

 

Re spon ci en ts 

. 

K. Moosa 
Kcmndilcim I louse 
ladahiath lsand 

3 	H ci m Ld K oy a B 
Sb Abdul Khd et 

Bit iyarnnada 1 louse 
•Ai:di'ott I s1ai d,::! 

(By Advocate M r. K. B Gangesh) 

Ve ~rsus 

I. 	Thc Administratr, 
Adminiu alion ol the Union Tei i holy 

of 1 akshadweep, Kavaiathi - 682 555 

2 	1 lie buectoi (S cLrvlce s) 

Adiimsh t1Q1 of the Union Tei i itoi y 
akshadwec (Sect etat iat), 

icivaiatu - 682555 

3. 	Dcpartmet pT .Fnviornment of Forests 
Lnin Tcriitr di Lakshadweep, 
Kavai:athi H682.555. 

A p p lie ants 

Respondents 



4.3 

JehangeerA.P.,age32 
Sb Flameed, Aliapura 
Kavarathi ls!nd. 

Shajan [3.,ag 35 	. 
S4o Kidve, Iaday.i 

a vi;raihi sian d. 	 Applicants 

(By AdvodtèMriKi3.Gangesh) 

Versus 

I. 	The Adhiinistrator 
Administration o[the UT ofLakshadweep 
Ka''arathi-682 555. 

2, 	Director of Pnhayats 
Dbpartillent*d Parichayats 
Admsti auon1  of the UT of Lakshadweep, 

vathi'-682 5055: 

3.fjt'ii-icn of:Science & Technology 
Uiidn 	 1'11' 	of Lakshadweep 
Kavarathi-682 555 
represented by its Director 

Village (I)\cp) Panchayat 
Ka'rai.hi Island represented by its 	 0 

Fxcitive Offlccr. 	0 	 Respondents 

(By Advocate; Mr.S.Radhakrishnan) . 	

0 



22. 0A32712013 

Farook, gc 40 
Slo 1K11ikoi Pulippinakkad, 
Kavaratlii 1sft.nd. 

2. 	Ummer FroQk; ae 38 , 
Sb \'.P. Kasn Kartho1apura, 
Kavaraihi Island. App! i can ts 

. 

(By Advocate: Mr.K.f3Ganges1i) 

Versus 

1. 

 

The Administrator 
Administraton of the UT of Lakshadweep 
1\.avarathi-682 555. 

2 	Dii cctoi Of lanchayats 
Dcpai Iment of Panchayats 
Adminiti ation of the UT of Lakshadweep, 
Ka\'a1athi-82 555 

Dprthent of Environment & Forests 
Udibn . ..crrito' of Lakhadweep 
K.avarathi-682 555 

\/i.Ilagc (lwep) anchayat 
kavaiathi Island iepiesented by its 
I \CCUI.1VC Oflicci 

(By Ad\oçatc: Mr.S,Jadhakrishnan) 

23. 	(AL3Si2J1. 

age 34 
S/o Mohamood 1aji, Chendipura, 
!.avarathi. 

2. 	Sainul HameedP.P., age 39 
S/o Aitai IK.1., Pokara Chepura House, 
kdVcfl cithi.. 

3. 	Mohammed K.P., age 35 
Sb I !añ.athJ3,P., Karutholapua House, 
KavaiathL... 	;: 

4 	Abdul Kdi cei P , age 41 
S/o MOhanlaiYled ,  Pà1lain I-louse, 

Respondents 



I 

• 	45 

Kavai athi 

• 

SA? 	1 P 
Ktvaiathi , 

(By Advocate Mi JB 

Applicants 

 

Versus 

 

The Admiii•srator 
Administration hf the UT of Lakshadweep 
Kavathi-682 555. 

2. 	D7ireóor of Panchayats 
Depatrpent..pf Panchayats 
Administiation of the UT of Lakshadweep, 

.ait.hi 68:2 	5. 
2 	...v... 

3 	Dii65 of EducaUon 
Oii-ètôraté 6f.iducation, 
Administration of the Union Territory 
of Lakshadwëei, Kavarathi-682 555 

4. 

(ByA 

24. 

7 

3 

Panchayat 
K'tli Iàrid represented by its 
bxecutive Offider. 

d\'ocatc iVli S Radhaki ishnan) 

QA329I2Oh 1 3 

Jhhira Bceum MM ,age 38, 
Vv/o Raum Razeed, Madeena Manzil, Kiltan 

upclvlso1, Coit fwisting Centie Kiltan 
D Si let Panchayat, Ki itan 

Shahu! Hameed P K, age 50, 
'/o Sayed Kya P S , '1 hottathakkaia 
SIoIL Kccpei 1 cum Cleik 
Coii wisting (enhle Kiltan 

iti id l mchayat, Kiltan 

1 I 1Azeem1dcciage 33, 
Sb Sy&l Ah'di11a Koya, 
Kundam1iilam, Kiltan 
1clpei, Coit Fistiiig Centi e Kiltan 
Disti ici. 1anch4yat Kiltan 

Re s p0 n dents 

Applicants 



3. 	The Chi*ef Executi . ve Officer 
I)istrict Pandha'at Unit 
Kiltän, Union  Territory .  
oiLakshadweep-682 557 Respondents 

(By Adyócate: Mr.S.Tadhakrishnan) 

25. 	0A'331112013 

rsa1K:c.,e34 
S/oSayeed Móhmmad A.M. 
Ktti:y1n1chatt (I-louse), Agatti Island 
UT 'of ks .  
Woki:ng as 	u caa1 labourer in the Department of 
Science & Tephnology, Agatti, Lakshadweep. 

Ilyder P. 
Sb 'Sayced Buhàri 1-Taji U. 
Pll<aUiappala .J'- ouse), Agatti Island 
UT of tiákhdwe,ep 
Vkitg;as.c'asua t. labourer in the Department of 

Sc ince & Tchnology, Agatti, Lakshadweep 

AI'A)sbai4K.1,.a0e 39 
/"Hh  

KâbiylI-lDuse, Chetlat Island 
tJT dfLakh1\'eè. 

orkiig as si1 labourer in the Departient of 
Sci'i(ce & Tho1ogy,' Agatti, Lakshadweep. 

Nama1Bkatl2K., age 27 
SISeddikoya' \• 
Kui iyah iyoda (House), Chetlat Island 

T ofLakshadvep 
Wçimg a casuai 1abourei in the Department of 



(By 

2 

A iji  i caii ts 

akose, Sr. & Ms.Daisy I.Daniel) 
; 	1 	i 

1 	 1h 

I  Versus 

The;  Adnnisatdr 
UT 	 Kavarathi-682 555. 

Chairperson 
Village (I)wcp) Panchayat, Agatti-682 557. 

Chairperson 
Village (Dweep) Panchayath, Chetlat lsland-682 554 

The JniorSçiep.ti ftc Officer 
Depitment 1 Science & Technology 
Chetlat-682 554 

5 	The JunioiScientific Officei 
L3epailment of science & Technology 
A,atti-682. 55:7. 

6. 	I)irector ofaichayath 
Department of Panchayath 
Kavarathi-682 555. 

(By Adoatc: Mr.S,ftadhakrishnan for R ,4,5 & 6) 

26. OA333I2O13 

I. 	S.P Harris 
S/:Iya1uihi 
Si1nivapura,Ki1tan 
I1;àkshàdwep 

K 1.Ahar 
S!o.S'ed Bubari 
KuHyathivothi,1Kiltan 

AAhand 
S/o.K ujihikoya 
\limapuia 1Kilan 

(By Aàvca: Mi.JVLR Hariraj) 

Versus 

Respondents 

Applicants 



' * 
: 

Adrnnisti atoi 
Unibn1 eityofLakshadweep 
lKavai atti 

2 	Diiectoi of 1anchayats 
I.Jmon leiiitoiy of Lksbadweep 
1\..cIVcul diii 

3 	Sub-Divisional Offlcei 
lilian lsIandUnion Teritbry of Lakshadweep 
Kilt an 	. 

4. 	. Director, 	. 
Services 
UI of Lak,shadwecp, Kavaiatti 	 Respondents 

(By A(Ivo ic: Mr;Radhakri•shnan) 

27. 0A344/2O13 

I. 	Kassii A 
S/Q.Attakol PP 
A iathara.House Andrott 

2. 	Jalaluddin N 
/o AttakO'a N. P 

Nengummada I louse, Andi Ott 

3 	Mohammed I lassan C E 
S/o:Kli.ikoyaSVP 
E.day. akkal, l4iouse, Andrott 

Mohammed aafeek C. K 
S/o.Koya .K.0 
Chcriyà Kakkanal House, Andrott 

Iyloiammed.:Kamal udd in fyi .K 
'/o Shihabuddin Pookoya Fhangal 
Mayarikal<kada I louse, Andi Ott 

6 	Mohamhied Basheci C 
Sb PoOkoya 
I dayiLkal I iousc, Andi Ott 

7 	Nooi ul 1-1 a"ssan  A 
S/q.Na1l.aya.k6yaU.K 
Attalada I louse, Andiott 

. 



1 8 Muishida Begum C N 
D/o Late Shsr1suddm ] hangal 
Chemayath I'hI akath, Andi Ott 

II 

(By Advocate Mi i 	
13 Gangesh) 

ycisus 
od 

I he Administi atoi 
Adminisu ation of the Union Tet i itory 
of Lakshadweep, Kavaratti —682 555 

2. Dirctor ofParchayats 	. 

• D.epai:tnient of Fanchayats 
Administi ation of the Union Tei i itory 
olLakshadweep, Kavaiatti —682 555 

• 	3. Department of 	ectiicity 
iJi ion l'cititQ,ry.of Lakshadweep 
:Kavaraihi•— 682555 

4. Viliage(Deep)Panchayat 
I 	piesented by its AndiOt 	slai d 	e 

Lxccutive Oflicci - 682 552 

(By Advocate Mi S Radhalu ishnan) 

28. )A34i01 

I. 
• 	.. 
A:yshamna l4.G: .. 
Dio I-lamsà,EllâchéttaHouse, Agathi 

2. I:3e.fathumñiail?,.V 	.. 
D/o Kasmi lKoyw, Puthanveed House, Agathi 

3 KadecjaP4K 
I')/o K.oya I Uisan, Punakad House, Agathi g T 

4 Abçlul MuthaliFM K 
Sb 	Attakoya, Mayamkakada House, Agathi 

5 Abdul 	hukdoi 
S/o;1,at 	sai.f., 
Melaillam I louse, Agathi 

6. hlida'ahl.ii ,N4 .K 
Io Aboobaclei Koya V 1K 

MakkashikaIaqa Ilouse, Agathi 

7 Manqoi 1 

1; 

Applicants 

Respo ii dents 



- 	1 

	

10. 	Nazci' K 
S/o.K iclave 
Kurinikathiyapada 1-louse, Agathi 

1 

	

1 . 	Showkaihah f\4. 
S/o.Jmmer t3 
iVlak,ayachoda 1:louse, Agathi 

Sad M6hamiied 1< 
S/oPoo1<oya B. 
1cpatt 1-louse,, Agathi 

aseerP 
S/oiyluthalilK7.  

ahada House, Agathi 

i\boobacker N.M 
/o.dduI, Rahman F 
1 afJesa Manzil, Agathi 

 
S/Ghpr i a Koya  C.P 

111am, Agathi 

 
S/bfy1ohammd Koya 
K akkacta liouse, Agathi 

Ahar C 
S/o.Mphaipmed Koya T,P 
Cha11a1KIad 1-Ibuse, Agathi 

1 8. 	Aboobackér K 
Syed 1.oya T.P. 

1-louse, Agathi 

19. 
SIb.,La.ci 1Liahiad 1-Taji K 



KLl1d111Odcl loie, Agathi 

20 S a' 	Mo h ii nmcd 
/o Abdulla P 

Jv1'iiyathod i rouse Agathi 

21 V1Uh1iT1fl1Cd 1(Oyc1 B 
S /0. Koyi 
Biyathabi)oda .1ouse, Agathi 

 Naleesa M.K 
D/o.Abdulla . KOYa K 
MoothamkaIaa 1-louse, Agathi 

 KoyaP 
S/o.Kuh<y. 
Pondin oda 1-1ouse, Agaihi 

24 Kasmikoycl K I 
• S/oAbb1obc:Io.Ya 
Kaftia1.ia1puOcla Puthiya 111am, Agathi 

25. Aboobacker U.1 

Uppautioda I-louse, Agathi 

26 Iadaiudhcen V 
Sb 	Koyasan 
\Yi1da Manzil, Agathi 

27 kaai1 unnisa B P 
D/ Mohammed S 
I3apathiyodd House, Agathi 

28. 11unbiM 
D1b.Atta1<oya 
iVlai i tyam Scviyoda I-louse, Agathi 

29 JaIfet A P 
Sb 	Sayd 13u1ai 	I P 
i\Jiyapappclda louse, Agathi 

30 Iahu1iden M P 
kiv Ff 

Vlamp41 am Iouse AgEithi 

31 
A . k P .  

Muthukoyd K 1Sbo 
Chei iyapcippada 1 louse, Agathi 



- 	 I 	
S 

32 	Kalid K I 
Sb I lamsa C K 
Kadapui athu 111am, Agathi 

33 	Sameci 
S/Q..N4ajced:. . 	.: 
N4 un th iii thop (11), Agathi 

34 	ayed i\4ohammecl L 
S/o.Ka!id P 
Lila I louse, Agathi 

NascerT;P 
S.Io..Mutha1i I 

1
ek.ku1uh.iya 111am, Agathi 

Ubaid U 
SIo.l - lamza U 
Ummbierodachei.ta I-louse, Agaihi 

Syed. .Mohiimed K,T 
/o.Aboo SalaF 

Kal anih ith yoda I louse, Agathi 

Ii 
38 	Mahamood P J) 

Sb Sycd Mohammed 
lithiyapand 1ai am House, Agathi 

39 	Abdulla 13 
S..IbFathahu,ila 
i3iyashahiyoda House, Agathi 

40. 	liajár.omma i;p. 
: 1<cied<oya P.0 

I hckku Puthiyaillam, Agathi 

41 	Is iaIJ( 
1)10 Khalid B 

.1 ........... 
I hu inikkad Hpusc, Agathi 

42 	Ashiif B 

l3iyashahiyoda 1 louse, Agathi 

43. 	k1irii 	bi 'B 
1/o Ummei C 
13athathoda I louse, Agath I 



 Roshna 
D/o.SayedAbdpl Rahman 
'[hachrry Fkpsc, Agath.i 

 Sak*ariya P®: 
SIol-fainza K.P 
Puthiya Put a I louse, Aghi 

 Gheriyakbya iç; 
S!o.iite Aflákoya 	0 

Koodam 1-Ious, Agaihi 

 Showkathali 
S/o.Late Atakoya 
Sailaniyoda I-Ioue, Agathi 

 Nissamudhcen V.K 
S/o.l lamza C:K (Late) 
v;adak Kecla I.! lam, Agathi 

Chehya Koya AK 

A1ià1.wnimmada House 
A gli 

Moharlimed Au C.P 
S/o.KasniiKoya A 
Chacha1akap1da 1-louse, Agathi 

SI. SayedMoañimed K 
S/o.Yousaf A 1  
KunnLiinptrañi I-louse, Agathi. 

.... 
(B Ac 	 Gan y 	oc :4.13 	gesh) 

Versus 

I. . 	'lb Ad Iii I n i..i to 
Adirstration1  of the Union Territory 
duLakshad'vdôp, Kavara.tti.— 682 555 

Depaitmerit 'Agricu1ture 
Union Tcrritdry of Lakshadweep, Kavarathi 
Represented byts Director - 682 555 

Dii'ccotoi Pnchayats 
I)atic*1 1  T jathayats 
Adminiti tion qf the Union Territoty 
61 LaksJadweepi avaratti - 682 555 

Applicants 



6,14 

S 
4. /iilag 	(.)?nchayat 

Agathi Ilaid ltbresented by its 
Ex eut i'.'d Qffider - 	 554 	 Respondents 

(By Adatd !M' 	dákrishan) 

29. OA346/2013 

I. Umme Farook Shall 
S/o.Aboosala 
Malikakal I-lOuse, Arninii 

 P.A Sayedali 
S/o.l 1amzakya 
Puhiya Asharbda House, Amini 

 Rähiiaih Be,arn 
D/o Ahawèd, 	Malikakal House, Arnini 

 Aharnedkoya 
S(o. (oyakd'u, Surambi House, Amini 

 V'l.iyabi P.0 
I)/o,AnthukO'ya, Palliyachetta House, Arnini 

 13eeb 	M,. 

p/limt'Iallipui:a 1-louse, Kavaratti 

7 \lkqy Vj) 	I 

akilipura, 
H 	 Applicants 

(By Actvoci.c: 	Gangesh) 

Versus 

 Ihe Adrhiniiraor 
dninitiation of  the Union Territory 

of Lksh4wep, Kvaratti - 682 555 

 Direti ó.fPanchayats 
bepi tmcnt of Parichayats 
'Vdniinitrtion of the Union Territory 
0 r 1hidwep Kavaratti - 682 555 



' 

) 

Jii 

3. 
adw 
Director of Education - 682 555 

4 	Vi11age (Dwee) Panch.ayat 
Arnini 1lnd Ipresented by its 
lxcuttv Officer - 682 553 

5 	\illage (Dwdep) Panchayat 
Kayaiatti Lsland represented by its 
Executiye Oficei —682 555 

(By Advoatp Mr 8 adhakrishnan) 

30 	pA347I2013 
i 	

J? 

SuhaiabiP 
D)o JKunhikunhi 
P 	m all icha Husc, Kavaratti Island 

2. 	Mabariio6t.N1.?. 
I)o Hamzath 
Molakepura Holuse, Kavaratti Island 

3 	 ,p 
)/b'oibd. 

ml 

4. kimna p v 
D/o Manaf 
Puthiyaveedu, Kavai atti Island 

5 SaiornmaKP 
J)o Ibiahimkutiy 

celakoch ictiiyapurarn 
IKavaratti Islaid 

6 ij  
4 hiatti Island 

7 
X0.çheiyakoya 
\vappada House, KavaFatti Island 

8 Beebi Aynepura 
p
A

o Abd uiahirnan 
yneuia house, Kavaratti Island 

g iLt 

Respondents 



10 

12 

.y. 
1 

Rabmath 13u B 
D/oAli 	I  
Baliyali hOuse Ia\aral island 

Sadihath V M 
I)Io Valiya Abdurahiman 
Vadakkurnela(,hadam, Kavaratti 

RhiyambeC f P 
[)Yo Aham med K 

ottathapui a, Kavaratti Island 

Bee fathumma B 
DIo Aboobackel 
Beeramthoda, Kavaratti island 

Island 

. 

13 

U 

(ByA 

7 

3. 

Rhrnath Beegum P,P 
D/o.Attal K.P. 
Pochaiachepuia, Kavaratti Island 

I'4a;janath 
E?/o Muthu Aynapuia 
K\ithpappepU1a, Kavaratti Island 

dyo teLM i  1< B Gangesh) 

Veisus 

I he Administiator 	I  
Adrninistratidn of the Union Territoiy 
oIL akshadwep, Kavaratti —682 555 

Diiectoi (Seivices) 
Administi ati 1on of the Union Ten itory 
o Lakshadwep (Secretariat) 

Kay.iatti— 61555 
'I 

Diectoi fIndustiis I  
Union I erritorF of Lakhadweep 
Kavaiathi iepesented by the 
Duectoi of lndustiies 

Applicants 

Respondents 

(By Advocate MrS Radhakrishnafl) 



• 
31 	OA38/2013 

1(unhiNç 
Sb 	Shi 
Nborumchetti I-Iouse, Amini 

2 	Attakoya • 	/o.Muhuko'a,: 
Surárnbi Hous,Arhini 

3, 	Anwar F-lussa:in 
[)Io.Essa 
Kottapura F-louse, Amini 

4 	.Sajitha Beegt4m 
l/o Sayeed Abdulla Koya 
3eli 1-louse, Amini 

1arr&daihbi 
?/oikoy 
Monakkallachetta House, Amini 

Ffàssaihar' 
SIo.J .  ohatnnel 
A!irniiechett House, Arnini 

7 	K C Nas 
S1a IOJ-f a rn 
KuWvadachetta House, Amini 	 Applicants 

(ByAdvdcate 1r 1KB Gangesh) 

Versus 

Th Admiñjs:rtor 
Administration olthe Union Territory 
ol Làkhadweep, Kavaratti - 682 555 

)iiëOoiof Parichayats 
[)ep1rnet olPanchayats 
A4,miruti attbri of the Union Terntory 
çL14ldwcep 
JafM 2  555 

3 	'Oepartment of L ducation 
i 	T.errity of Iakshadweep 

Kavarathi represented by 
1)irect.or ofEdocation T  682 555 



I 	
I 

1 

V1ae 	ç'Pchyat 
n•rti by its 

Eec[tie Of1 .e1r _ 682554 	 Respondents 

(By AdVoate Mr Sadhakrhnan) 

32 0A35012013 
It 

Mohammed Hasan 
Sb 	Abdul Kadar 
Mohapuiakkad House, A'ridrott 

2 Abdul Hassan 
SIo.Attakoya' 
Kaithatt House, Andrott 

3. SayedJvloh.aPiiiied 
$Io .Aboosala.: 
<archetta Hbe, Andr'ott 

4, MoharrimedHussain 
Sbo.M ohammed 	. 	 S  

1?ppathiyod 	Houe, Andrott 

5. "j,!c cen 
, 

SoKoy'ahrha ioya 
Toue, Andott 	 Applicants 

(By AyQct 	K B Ganesh) 

VersUs 

1 he Adminisçator 
Administration of the Union Terntory 
of Lakshaweep, Kavaiatti - 682 555 

2 Director of Panchayats 
IDepar41ent 	f Panchay'ats 

iuti tiii of the Union Terntory 

55 

3 District Panclyat 
Kavaratti tepened by its Chief Executive Officer-682 555 

4 ylllage (Dwèep) Panchayat 
Andrott Islandrepresented by its 
Ecutive Offiër —682554 	 Respondents 

(By Advoca Mi S adhakrishnan) 



33 0A351/2013 

Mohammed Hussairi 
Sb 6 Indheen K C 
Bilutheth House, Ard19 

2 Sa1ahudfieen 
Sb Muftukoya 

thal 	ndrott Kunthaam House, A 

 HsaP 
Sbo.AttakOy. 
Kunjanattichett.; Andrott 

 Yousaf 
S'qppkoya . 

Putiiiya Edd i yakkal House, Amini 	 Applicants 

By Advocate Mr K B Gangesh) 

I 	 Versus 

1 1 
fhe ,Admipistrtor 
Adtikn1stthiOn of the Union Terntory 
b Lkshadweep, Kavaratti - 682 555 

2 Director of Panchayats 
Department of Panchaats 
AdministratiQn of the Union Territory 

Jakshad weep 
K'varatti - 682 555 

ily 

3 tpartrnentf Women & Child Development 
Oipn l 	ritory of Lakshadweep 
Kavarathi 
Repientpd 

 

by its Director 682 555 

4 Vl1ag1e (Dwee) Panchayat 
Ariditt Island represented by its 
Exep.iit ..ve.Officer --  682 554 

5 Village (Dweep) Panciayat 
Arnirti Islandiepresented by its 

82 553 	 Respondents 
C 	I 	 S 

4 	 4 	 J 

(By 
5 

Ad Ocat 5 	'1lhakrshnan) 

34 T,42O13 	I 

	

55 	5. 

	

1t; s 4rs 	i 	c 

f, 	r I  
SI S 

/ 	
I 



1 	Mohammed iz Kh 
4 7 5/0 Punhi 	4 

Il 	 I 	I 

2 	Moharnmdr4aJirof 
Sb Saeed 14OhmmeI tKoya 
Neelathpura House, Ahdrott 

ManSoor A1 
S/o.Muthukoya. 
Pemamvelipura Hoise: Andrott 

MOhammed Fàisal 
S/o.Siddeeque, 
Makket I-louse, Andrott 	 Applicants 

(By Advocai.e MiKI Gangesh) 

Vet sus 

The Admhistator 
Adniinisti ation of the Union Territory 
Of La khad'eëp, Kavatatti - 682 555 

1)ep4rtment di Animal 1-lusbandry 
Union ! erritoiy of Lakshadweep, Kavarathi 
Rcpieseç'ited by its [)irector — 6 8 2 555 

3 	t)irectdpf anchayats 
bethnrit kfPâncha'ats 
Adininistrtion of the Jnion Terntory 
of Laksha 1dwcep 
Kavaratlii-. 682 555 

4 	Village (Dweep) Panchayat 
Andiott Island represented by its 
EkcudveOffier H 682  554 	 Respondents 

(By Adcate Mi S Radhakiishnan vo 	 ) 

35 	OA353/2øi I  

I 	I I 	i I 	I 

: 	! 	•i 
I. 

/6iRjda ' 	) I 
	 I 

MdinRak<ádaHous, Agatti 
I 



T;P.Ahrnad  
Sb M Yousuf 
Thekkputhiya Vedu, °  Agatti 

K.P.Hornzakoya 
S/o.Aboobacker 
Kamalmal miyoda Puthiya 111am House, Agatti. 

K.Showkatha!i• 
S/o.S.hari 
Kondinoda 1-louse, Agatti 

6 	B Sharafudhcen 
Sb Urnrnei Ella 
I3eeyak'uitiyoda House, Agatti 

7.f.K.Mohanihd Mukthár 
S/o.Abdulla Koya 
Vadakk Kunniharnel House, Agatti 

8. 	Abdul Rahirnin 

Lila I-louse, Agatti 	 Applicants 

(By 	 Gangesh) 

Veisus 

h.& -- Adjii 
Adrninistrai.ion of the Union Terntory 
of Uakshadwëp, Kavarätti - 682 555 

IépartiebtfAnirna1 Husbandry 
I.Jnio,n 'ferrii:y of Lakshadweep, Kavarathi 
Reprcsentcd?y its I)iicctor-682 555 

3 	I 1cctpi of Pnchayats 
Depa.rtrpert of Pan chayats 

dinistin of the Upion Terntory 
of I akshad Weep 
Kavaratti - B 2 535 

4 	Village (I)weep) Panchayat 
Jgatti lslandL  rep' esentd by its 
Executive Off1cr - 68 553 	 Respondents 



(By 

36. 

(By 

fl 

TheDifctorServices) 
Administiation of the Union Territory 
ol I akshadweep (Secretariat), 
Kavaratti - 68.2: 555 :. 

I)epartnet QfAgricuItue 
UiiOri rerito of Lakshadweep, 
Kavatàthi - 	355 
Repeseritedby its Diretbr. 

(By Advóaté Mr.. . Radhakrishnan) 

37. 0A355/2013 

'uthkoya 	. 	 S  

S/o.Shuiko'a 
Kakkanal 14668eAndrott 

 

/oAsinar 
 -  idue, /ndrott 

(By Avt: Mk13ihgsh) 

Versus 

1. 	TKe Adrniitabr 
Administr?flion of the Union Territory 
bfkhadwee;. Kavaratti - 682 555 

I S  

III 	T•:I.( 	
•• 

Respondents 

Applicants 



Kaviatti-682'555 I 

-. 	 I. 	 - 

3 	Duector of Poit, Shipping & Aviation 
Union 1 en itoi y of Lakshadweep, Kavarathi-682 555 

4. 	Village (Dweep) .Panchayat 
Andron Is land represented by its 
Executive Officer .682 554 

(By Advocate: MrS Radhakrishnan) 

Respondents 

38. 0A356/2013 

lajai:omrnabi 
DIo.Koya 1(i1ave M 

Kapeni 

MKC.heniykpya 
SiMQhamd:Koya 1-laji 

rn-ikkalad lloUse, Kalpeni 

(By Advocate: Mr:K.B Gangesh) 

Versus 

I. 	The Adrnihitrator 
Adni.n1srtdn of the Union Territory 
çt,Laksbp i d 

Kavaiatti - 682 555 

2 	D&ictor oftanchayatS 
epti19nt di Panchayats 

Adiimtitio1 of the Union Territory 
oL-aks1çl'.'p 
Kavaratti - 682555 

Viflàe (I 1we) Pápchayat 
Kalpeni Island I;eprôseited by its 
Executive Qfler - 682 552 

(By Ada(ô: M':.S, Iadhki:ishnan) 

39 	bA3$712013 	I  

AK Abdul Sala 
S/bliiylcOya 

I 	I 
Ii 

Applicants 

Respondents 



4: 

AlikakadaKa1pni 

2. 	: 
k fq  

Mc1duH, iLa1peni 

3 	P 'Sakeer Husm 
S/O Mohamrne1 Koya 
Pchiath:HoAe; Ka1péhi 

4. 	Abdul Lat.hef::. 
Sbo.Pallath Kurhi Koya. 
Nenempappad 1-louse,: Kalpeni 

5 	Attakoya 	 I  

Kunhipuva1ciHouse, Kalpeni 

6 	AbdiLil Naer 
S/O. Muthu Koya 
Ma1mikaka1a 1-touse, Kalpeni 

7. 	M.K.  Khalee. 
S.:.lT1a. 1 QY 
Malmikakaçla House, Kalpeni 

8 	Mohamm'cd 1sei 
Sb Mohammed Koya 
Peechfyh Elquse, 1<alpeni 

ir 
9 	NeaHin 

bo Siai Koa 
tvtamrnel House. K!peni 

10. Chet iya Koya 	I  
SoAhrned 
Nediyam I louse, Kalpeni 

11 	Mobammed Koya 
So Kunhi Koy 
chciyapuiak.d 4ouse, Kalpeni 

12 	kbooack1eI 1  

So1yh1 lm 1  :. 	 '. 	L:. 
Ialpeni 

I ........ 

13 	kasifukdya 
o Kunh Koya 

Math! !kadan1!al IIouser  Kalpeni 

. 



I 65 
1 	P 

W 1 

14 I 

M1 	 tIi L' - 

1Huse, Kalpeni 

15 	AbçiuLHakeern 
Sb Cheriya koya 
Melachedarn I-louse, Kalpeni 

16 	14ajirommabi 
I)Io Kasmi Kbya 
Akkara 1-lo6se, Kalpeni 

17 	Huthairth 
D/o Abbas 
Arakalar Hod,Ka1peni 

18 	Rasheed 
Sb Koyamma 
Manjiycnarn House, Kalpeni 

19 	Abdul Gafooi' 
Sb

0 ,
Kasmi Koya 

Kadapurathaillarn House, Kalpeni 

20 	M.CtI1o'a 
S/otIoy' 
:.e1hdarn 1-louse, Kalpeni 

,4 1I1 
21 	iSaflya 

I)/o Moosa K C 
Puthiyipura House, Kalpeni 

(By Advocat Mi K B Gangesh) 

I 	 Versus 

1 	fh Adimnisuatot 
A1dmrnisthation of the l4jnion Territory 
dLakl4dweep, Kavarathi - 682 555 

f i  
2 	babent of tAgi iculture 

n jfeirttory of Lakfshadweep, Kavarathi 
Represnted by its Director 

3 	Dirctoi of Panchayats' 
I)epartrnent ? Panchayats 
Administiation of the Union Territory 
oft akshadweep, Kavratti 

Applicants 



 

. 

Respondents 

App! icant 

 

1ersus 

V.Ulge .(Dwep) Pancyath 
ArThi Island 
Re.prse1edbthe Chir Person 
pin2682552 

0• 

Sece.tary 
L)epaithnt of Panchayath, Kavarathi 

I3irectôr 
1mp9yrne1i. and Training 
JnihTerii1.ory of Lakshadweep 

Kavrathi 

(By Adyocat,: Mr.S.Radhakfihnan for R 2&3) 

41 	OA3/2O13 I  

Muthukoya , 	 I  

MamprainHous 
Arnini Is1nd, 'Lakhadvieep 

(By AdvOcate: Ms.hahna Karthikeyan) 

erus 

I. 	\/ i j1ag(Dwep) Panchayath 
Amni Island 
:resi b the Ch.ai;r Person 

	

6.82 	 21.  
• 0 

	

0• 	
:00 

2. 	Si:th&H 
p±trihentof Panchayath 

6 55 

Respondents 

Applicant 



.. I .  ......................... 

. 	 ... 	 . 	 . 

. 	.......... 
I I  

ret arid TrthniiK 

'7 

3. 

v Kaa.thi- O) 

(By Advocate: Mr.S Radhakrihrian for R 2&3) 

42. 0A362/201S 

Rabeehathulla B.P., aged 35 years, 
Sb. Mohammed Koya T.N., 
Labourer, Kiltan, Residing at Va!i'apura House, 
Kiltan Island. 

(By Ad'pcae: Sri P.)(. Mohp.n) 

Versus  

Irke Adminitraor, 
UT of LaksFad\veep, 
Kavàratti-682 555, 
Electrical I)ivision, Kavarathy. 

.I?irctQr ol.Pançhayat, 
I)cpartincnt 

 
bf Panchayat, 

Adrppisi alion of UT of Lakshadweep, 
;KiaLti -682' 555. 

3 	Th'Eecutive Officei, 
ftigIicvep Panchayt, Kiltan-682 557. 

(By Advocate Sii S,Radhakiishnan) 

43. OA36312013 

Yaser Arà lath M, aged 28 years, 
5/0. E...Seedikoya.LbUrr, Animal 
Husbandiy Unit, 11tan, Residing at Moulana Veed, 
EdayalkaI K1 itan tsland 

I,  

(By Ad4ite'Sii1P V S4ohanan) 
It I 

Versus 

Thiit9I:.,y 
'iJT oI Laksh-èeep, 
Kavaiatti-682 555 

2. 	Dtrector of Panchayat, 

Respondents 

Applicant 

Respondents 

Applicant 



Depaitrnent çPnchayat, 
Administration df UT Lakshadweep, 
Kavaratti - 682 55 

3 	1 he Vterinassistn Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Urii), 
Kiltan Is1and, Lkshadwep-682 557 

4 	h Chairperson, Vi1lag Dweep Panchayat, 
IKiltan - 682 557 	 Respondents 

[By Advocate Sri S Radhakrishnan (R1-3)] 

44 OA 364/2013 

Abdul Qibisb,SIo.'inul Abid P., aged 27 years, 
Malikakal, Kiltan, U of Lakshadweep, working as 
Casual Labouiei, (ILive Stock Inspectors Trained Labour), 
Animal I lushandiy Department, U.T.of Lakshadweep, 
Kavarathi 	 Applicant 

(By Advoatc . ...M's Daisy I Daniel) ..!...... 	.......... 
l 

I 	 Versus 

1héAdrninitrtoi, 	I  
Urnoii Teiritoiy of Lakshadweep, 
1Ka'arathi-682 555 	I  

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan - 682 557 

3 	I)iiectr of nimal Husll3andry, 
u1t of' Lakshadweép, Favarathi - 682 555 

4 	 ofaichayath epartment of Panchayath, 
Kavaiathi —682 555 	 Respondents 

[By Advcatc Sri S adhaishnan (RI, 3 & 4)] 

45 OANo 36612013 	
I 

Mohammed Kasirn 
/oSaeed II  

a'nnipiia Hôu 
Arid rott. 	

...: ........ 

2 	MhairnedHussain K C 

c1 	i 

. 



Applicants 

 

 

The Administratbr, 
Administiatipn of the Union Terntory 
oiLakshadweepKavarathi —682 555. 

1 he I)irector oIPanchayats 
Department of Panchayats 

mirstrtion of the Union Terntory 
ci 1L1akshadwep, Kavaratti - 682 555 

I aha1weep Development Corporation Ltd, 
Port Control TQwer, Andrott - 682 554 
Represented by its Officer in charge 

ri 

5 

Directorate of Art & Culture 
Adiriinistraiibri f the Union Territory 
o r Lakshadwcep', Kavaratti - 682 555 
Represented by . i:t Director. 

1)ircctr of Ai icultut e 
Icpruner of Agiiculuie 
Amnt'io' of the Union Territory 
cftLalshadwelI, Iavitti - 682 555 

Village (Dweep) Panchayat 
Androt Island iepreeptd by its 
1-xecutivedfficer- 682554. 

Nallakoya, ageq37 years, 

 Respondents 

Slo. Pookunni A, 
Puth1y CIitttapOkada House, Andrott 

2 	 N4.tak,I4ed 8 1 years, Sb Sheikoya Thangal, 
Kandtli 11 lousd,AdI Ott 

) 	c 



10 

3 	Sayed 	 Thangal, aged 28 years, 

S/c SH oS)1Tha'n4a, lUtideth House, Andrott 
I 

4 	 Sihai,ged 23 years, 
5/6 1ieiko Thara1,I1.andeth House, Andrott 

5 	Mohartimed Salirn, ageI44 years, Sb Kidave A, 
Panchanal I louse, Andrott 

Khair, aged .32 'ears, S/b. Muthu, 
Puleenakeel F-IOiise, Kavaratti. 

Abdulbari, agd 34 years, Sb. Hamza Koy, 
Monalkal House, Arnini 

d. 

a/ed Koa, àd 44 ars, Sb. Pookoya, 
Meelacheii House, Arnini 	 Applicants 

(By Advocate Sri K B' Gngsh) 

Versus 

1. 	The.  -Adi istrtQi:,, 	: 
Administiation of the Upion Territory of Lakshadweep, 
Kavr'tti-68255. 

2 	Diiectoi QfPanchayats 
i l ,I5epañiwnt o' 1anchats, 

AdrnipistrLition of the Union Territory of Lakshadweep, 

v4tp-62 555 

3 	I)ejartnen of Agricultiire, Union Territory of Lakshadweep, 
Kavarthi, Iepresented by its Director - 682 555 

4. 	Vi1l;áge (De:p) Panchyat, Andrott Island, 
rpresrted b.-,/:its Ixeätive Officer - 682 554. 

5 	Village (Dw'eepPancFayat, 
Kavaratti Island, repre 1s'ented by its 
Executive Offic1er - 682 555 

6 	/i1,1. q çDweep anclayat, 
iprese9ted by its 

Ab. 	 Respondents 

(By Ath'ocatc Sri S Radhakrishnan) 

47 0A369/2013' 1  , 	 I 



. 

11 

1 Sulfeeket, aged 42 	earsS(o Sayed Mohammed, 
a1iyapara Jioüe, Adrtt 

2 Mohammed Nasei, aged 44 years, Sayed Ismail, 
Kerakkada House, Andrott 

3 M9hamrned llussain, aged 48 years, Sb 	Nalla Koya, 
e, Anc th Palhppuia hous 	dr 

4. Kuiihiseethikoyá, aged5i years, Sb. Muneer, 
Puthiyath House, Andrott 

5 Chei iyakoya, aged 32 years, S/o. Nallakoya, 
Perumpally House, Andrott 

6 Noorul Ameen, aged 36 years, S/o. Shaikoya, 
Pandath Puthya Pur a House, Andrott 

 FIàiiizako.ya, agd52 years, Sbo..Koya Kidave, 
Chekkarakkac House, Adrott. 

 MOhammed Kasim,.ad 37years, Sb. A.hammed, 
Aynada Chctta Hose, Andrott 

9 Iaiman, 	ged 33 years', Sb 	Nalla Koya, 
Nnmniada Hous, Andrott 

10 
1 	) 

FvIothmedF-1usain, aged 30 years, S/o. Pookoya, 
Patta1aI Katt 1-Iciuse', Andrott 

IV 

11 Mohammed 	s'irn A , aged 39 years, S/O. Yousuf,  
Anme1arn IIoue, Andrott 

12. Pookoya, aged 45 years,Sbo Sayed Koya, 
Kunnel House, Andrott 

13 3a4hee 	ged 41 years, 	bo Koyamma A, 
Pandarath Hous, Andrott 

.1 

14 MajeShaIi, aged 	4 years, S/o. Thang Koya, 
Khey I hattam, Pokkada House, Andrott 

15 S/ed Shihabiidhin,  ad 32 years, Sb 	Koyamma Koya, 
Shaikkinte Vetti I Padipura, Andrott 

16 kltii '  van Afi, aged 27 years, Sb 	Kunhiseethi Koya, 
Puthammadam Touse, Andrott 



. 
72. 

1 7 	Soudabi K C P , aged 29 years, DIo Attakoya, 
Kidanbattu, çheriyapura House, Andrott. 

43 18 	Mohammed Kasim, age 	years, Sb Sayed Mohammed, 
Pappet House, Andrott 

19 	Kaiecm, aged 28 years, Sb Koyarnmakoya, 
Aliyathaia Hous, Andrott' 

(By Adóié:Sri K,. Gangeh). 

Versus 

The Adminisrator, 
Ad!iiiistratin of the tnion Territory of Lakshadweep, 
Kaaràtii-6 82 555. 

.Dirçtor of Parichayats, 
I)partment of Panchayats, 
.Adrnisi.ratin of the Union Territoty of Lakshadweep, 

Applicants 

I.aVaraui—.82 555; 

3 
	

Vi1Iag (Dweep) Panchayat, Andrott Island, 
repsentei by its Executive Officer —682 554 

(By Ad\'ocate: Sri S. Radhakrishnan) 

OA 370/2013 

•Aboobacker,ged 35 years, Sb. Ukkas, 
Kunhibiyoda H.ous, Kavaratti 

2 
	

Musthafa, agd1 36 yeai, S/o. Hamzath, 
tJ1IIkal?apuij louse, Kavaratti 
II 	

I 	 I 

3. 	Iai oo1, agç '7 yea s 1  $bo. Koyamma, 
Chtiyatho1a 1ous, Kavaratti 

ri 
	

S Shaiieen, ed 30 years, Dbo Khamar Khan, 
Siiiabiyoda Hüse, 1 Kavaratti. 

Ayhabi,ad 36years, D/o. Hamzath, 
Keelakochapuia I-Iousq, Kavaratti 

6. 	Shaieeiml, 	3  6:yeà8, D/o. Ibnu Maja, 
Valtyali House, Kavaiatti 

7 
	

Mo 1w'nath, ed 36 years, bbo Harnzath, 
Bada.i House, Kavaratti 

•1 

Respondents 



Kasm i, 

Abdul Khader, 
App! icants 

1. 	The AdminiStir, 
Adm i n i s t rati oiif the Union Territory of Lakshadweep, 
Kavaratti-68 555. 

2 	Director ol anchayats, 
Department'o-17 Panchaats, 
Administration :of the Union ['erritory of Lakshadwcep, 
KavaiaW - 682 555 

3 	I)iicctoi ate cf Medical and I-Iealth Scivices, 
Union I cii iti y of Lakshadweep, Kavai athi, 
Rcpicscntcd by it I)irectoi —682 555 

Vil!agç (I)NXieep Panchayat, 
Kavai atti kiand, i cpi cscnted by its 
E xecutive OiIi c cr - 682 555. 

Village (Dweep) Panchayat, 
Andrott ls1ud, 	pi: ccscnted by its 
Executive Officer - 682 554. 

(By Ac!:çcàt: Radhakrishnan) 

49. OA 371/2013 

P. Naseer, aged 3 51  years, S/o Kunhikunhi, 
Pal licham House,. Kavaratti. 

P.!. Nascer, aged 32 yJars, S/oI-Iarnzath, 
Pulhiya I lan, Kavaratti. 

P. Rn!a I3cegum, agei34 years, [)/o Kunhi Koya, 
Poov Liflieda I-louse, Kvaratti. 

P.\ j\hcbackcr, age 36 years, S/o Muthu Koya, 
Puthiyà Vecdu 1Kavaràti. 

Respondents 



1L- 

shb:ana Beëum, .ae 24 years, D/o Au, 
Tliekk NIJa 111am, Kavatti. 

6 
	

Su1aikab, agc.d 43 ye s,:blo Kojan, 
Puthiya 111am, Kavatatti 

7 
	Abdul Ra,ak, aged 28 years, S/o Mullakoya, 

Sai ahiyoda I louse, Kavai atti 

	

-- - 	 I - 
K 	Li (By Advocate: Sri .3. angesb) V 

Versus- 

The Administiâtor,, 
Admini1i ation olthe 
Uhioi 1 errit.)i:y bf Lakhadweep, Kavaratti. 

2 	Dcpai tmcnt of Animal I lusbandiy, 
Union 'l.eirftdi;of I.a-kshadweep, Kavaratti 
represcnted?y: its Director. 

3. 	I)irectoi oiPichayats, 
Depart .ment 5o.1 Ptiichayais, 
AdminkiratiOn of the 
U ii ion lerritory oi Lakshadweep, 
Kavaratti, 

4 	Vi11ag (Dwccp) Panchayat, 
Kavaiatti Island icpiescnted by its 
Fititive ()i'iier.. 

(By Adva1e: S.r,i .,; S. Rad.hakrishnan) 

50. 	O.A NO. 3.72i2()13 

Jaiiialudhcn S/o Abdulla U C 
vludakkiyoda I--louse-, 
Kadamat. 

(By Advocaft Mi K l (jangcsh) 

I 	Veisus 
I ., 

I he Administiatoi, 
Adiinisti ation p1 the Uiion 1 en itory 
01Iikhad epicavaiathi - 682 555. 

2. 	1 5 h& Direct 	(Services). 
Admmitiation olthe Union Ienitoiy 

1] 

Applicants 

Respondents 

Applicant 



of Lakshadwee;p (Secretariat), 
Kavaratti 682 5 55. 

3. 	Departmett of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

Respondents 

51. 0A3'73t2OL3 

Abdul Saleem, agd 32 years, S/o Nallakoya, 
Ummerthakkada 11ouse, Andrott. 

M.M. Mohammed lqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	I)irector or Panhayats, 
Department of'1anchayats, 
Administration of the 
Union Tehitory of Lakshadweep, 
Kavaratti,-682555 

Departmertt of Science & Technology, 
Union Territory of Lakshadwep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
I)epartrnent of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island reesented by its 
Exectiti' 	fFitr=682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

S 



Na 
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52. O.A No. 38.0/2013 

Nasar P. Muhainrned Nasar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadwep - 682 55 1. 

(By Advocate Mr. E.C. Bineesh) 

Versus 

1 . 	The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The I)irector (Services) 
Administration of the Union Territory 
of Lakshadweep(Secretariat Establishment Section), 
Kavaratti Island 682 555. 

I)irector of Panchayats 
Union Territory of Lakshadweep 
Kavaratt:i Island - 682 555. 

The Director 
Agricultural D'epa:rtment 
Union l'erritory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Proteciori Officer 
Office of the Plartt PrOtection Officer 
Androth, Ur•ion TerritOiy of 
Lakshadweep 682 557. 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 38112013 

B. Saidali, S/o late Mohammed Koya 
Palliyachett, 1andayam 1-louse, 
Agatti Island, Unioii Thrritory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poornada, 
Kalkkaridiyod llouse, Agatti Island, 
Union Tiit'or' of Lakshadweep. 

K.G. Jamaluddii, Aged 40 years, 
S/o late U mm, Ma..iyathoda Kandawargothi House, 
Agatti ISland, Union Territory of Lakshadweep. 

Applicant 

Respondents 



S 	 7..7 

4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Kelai 11am Thekkee1auta House, Agatti island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N.: Anilkumar) 

Versus 

The Administratr, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lak.shadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
Department of Panchayat, Kavaratti., 
Union Territory or Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island 
Union 'l'erritory of Lakshadweep. 

The I)eputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Rad.hakrishnan (R.l,3 to 7)) 

54. 0A384/2013 

Ishaque A.C., agcd35, 5/0. Junies 
Bus Helper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul Rasak K.C., aged 37, 
S/o. Kasmikoya PP.., Bus Driver, 
I)istrict Panchayat, Kiltan, 
Residing at Kattichetta I-louse, 
Kiltan Island, UT of Lakshadweep. 
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3. 	Noorulla S.M.,, aged 39, Sb. Late P.S. Kunhirnon, 

Bus C1eaner,istrict Panchayat, Kiltan, 
Residing at Sife Mnzi1, Kiltan Island, 
UT of Lakshdweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The AdministratOf, 
UT of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayat, 	 - 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

3, 	Chief Executive Officer, 
l)istrict Panchayat,.Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

Jahathali P.P., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. ismail, agèd 45 years, Sb. Eassa, Andrati Yoada, 
Arnini Island,Union Territory of Lakshadweep, Pin —682 552. 

Khalid Unnarn, aged 40 years, Sb. Mohammed Puthumamachetta, 
Arnini Is!fflid, Union Territory of Lakshadweep, Pin - 682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Manhathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, 5/0. Kunju Koorumel, 
Arnini Island, UniOn Territory of Lakshad Weep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Arnini IslandtJnion Territory of Lakshadweep, Pin —682 55. 

Jafeerulla P.C., aêd 25 years, Sb. Kidave Naduvatta Chetta, 
Amini Island s  Union Territory of Lakshadweep, Pin —682 552. 
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Abdul SalahA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Aiini Island, Union Territory of Lakshadweep, 
Pin —682 552;. 

Noorul F-lassa•h K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Ka!lakakkat, Aniini I1nd, Union Territory of Lakshadweep, 
Pin —682 552. 

Ja.lal B.M., ad 31 years, Sb. Khader T., Bahija Manzil;, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Najeeb A., aged 3 1, Sb. Kidavu T.C., 
Ayeshera, Arnini Island, Union Territory of 
Lakshadwee, Pin - 682 552. 

Nafeesath U., aged 35 years, Dbo. Eassa Kottappura, 
Unnam, Amipi Is!ançl, Union Territory of Lakshadweep, 
Pin - 682 552. 

(By Advocate: Sri $hiraz Bhava V.S.) 

Versus 

Applicants 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Panchayaths, 
Department of Paichayaths, 
Administration of the Union Territoiy of Lakshadweep, 
Kavarathi - 682 555. 

The I)istrict Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (I)weep) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin . — 682 555, 
Represented by its Executive Officer. 

(By Advocate: Sri S Rad.hakrishnan) 

56. 0A388/2013  

P.P. Amanulla, aged 38 years, S/c. Sayed 
Mohammed .K., Pi.ithiya Pandararn, Kiltan. 

Mubaraka Banu, aged 27 years, Dbo. Ibrahim, 
C. Lavanakkal 1-louse, Andrott. 

Respondents 



-- 
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3. 	K.. Sajeedkhan, aged 26 years, S/o. Cheriyakoya, 
Kunnel House, Am1ri. 	 Applicants 

(By Advocate: Sri K.B. (iangesh) 

- 	 Versus 

The Administtor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

[)irector of Panchayats, Department of Panchayats,
n  Administratio of the Union Territory of Lakshadweep, 

Kavaratti - 62 555. 

I)epartrnent of Animal Husbandry, Administration of the 
Union Territoty ofLkshadweep, Kavaratti, represented by its 
Director - 682 555, 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (1)wep) Panchayat, 
Kiltan Island, 'epresented by its Executive Officer-682 552. 

Village (Dweep) Paichayat, 
Andrott Island, repreented by its Executive Office-682 553. 

Village (Dweep) Paiichayat, Arnini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A3901201.3• 

C.N. Abdul Iakeefri, aged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillam House, Kalpeni. 

K.K.SadiqueAli, aged 44 years, Sb. Mohammed C.P., 
Konhankakkàda l-Iouse,Kalpeni. 

- 	4. 	C.N. 	 years, D/o;Attakdya, 
Cheriyannall.ãl House, Kalpeni. 

5. 	1-larneedabi, aged 41 years, Dbo. Ramalan, 

. 



01 

Pakkath I-louse, Ka1peni. 

A.T. Sheemabi, 42years, D/o. Hamzakoya, 
Athanam Thottam House, Kalpeni. 

A.K. Muthubi,aged53 years, DIo. Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. Habusabi, agd42years,D/o. Sayed Mohammed Koya, 
Kandamkalam 1-louse, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manj iyanam i-IouseKa1peni 

Naseerna M.P., ag.ed 33 years, DIo. Mohammed K.P., 
Mayakakkapa Houe, Kalpeni. 

Ilumairath P., aged 42 years, D/o. Sayed, 
Poodiyath House, Kalpeni. 

C.O. Balkees, àgd 53 years, D/o. YussafK.V., 
Chadachiyoda I-louse, Kalpeni. 

B. Abdurahirnan, aged 49 years, Sb. Muhrned M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul IaftaT a:ged 38 years, Sb. Aboobacker, 
Kuttiyachada I-louse, Kalpeni. 

M. Anwar,agëd 37 years, Sb. M.P. Khader, 
Maral 1-louse Kal'peni. 

M.P. 1-lajira, aged 36 years, DIo. K.P. Mohammed, 
Mayamkakkepura House, Kalpeni. 

C.G. Naseema Beegurn, aged 36 years, Dbo. Hamzakoya M.K., 
Cheriyacharnan Gath House, Kalpeni. 

K.K. Attakoya., aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalarn 1-louse, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala I -Io4se, Kavaratti. 

Hussain AIi,ãged 35 years, Sb. Nallakoya., 
Chettipura I-louse, Kavaratti. 
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Jaffer, aged 3;years, Sb. Hàsan T.P., 
Kaladi Hous.Kavatatti. 

Basheer, aged 36 years, Sb. Mohammed P;, 
Kunninamel House, Kavaratti. 

Amina, aged 42 years, Dbo. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, 1)bo. Aboobacker, 
Kunninamel I-louse s  Kavaratti. 

Rahmath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppada I-louse, Kavaratti. 

Raziyabi, aged 33 years, I)bo. Au, 
Kunnumpuram House, Kavaratti. 

Shamshadbeegum, aged 31 years, Dbo. Kuttiyammed, 
Kunnam I-louse, Kavaratti. 

Jameela, a.ged 37 years, D/o. Kunhikoya, 
Fathima Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
KadapurathaWam, Kavaratti. 

Nooru! Ameëii., a.ged 33 years, Sb. Sayed Buhari, 
Palalarn 1-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Urnbiyapura House, Kavaratti. 

Ilussain 13., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda I-louse, Kavaratti. 

Mohammedali T.P, aged 35 years, 
Sb. Aboobacker K.K., Thekkilapura House, Kavaratti. 

Saj.id Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam 1-loOse, Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K.P., 
Chonam I-louse., Kava.tatti. 

Mohammed Rafi, aged 37 years, Sb. Harnzath Haji A.P., 
Molokepura House, Kavaratti. 



Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 

Puthiya Alikom, Am mi. 

Abdul Rahem, aged 34 years, Sb. Abdu Rahiman, 

Aynepura Hise, Kavaratti. 

Mushin, aged:39 years, S/o. Nallakoya, 
Kuttithayap'Jra House, Kavaratti. 

AkbarT.P., aged 33 years, Sb. Kidave K., 
Tharammakeura House, Kavaratti. 

Faizel Hussain, aged 37 years, S/o. Shahul Hameed 
Pa!arnkakkada House, Kavaratti. 

Najumudeeti P., aged 36 years, S/o. Shamsul Noor, 
Pallicaham House, Kavaratti. 

Shihab, aged35 years, Sb. Kunhimoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 

Kavaratti. 

Raheern A., aged 30 years, Sb. K.hader, Agam House, 

Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim M.I., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Urnbiyapura House, Kavaratti. 

C.P. Abdul Razak, aged 42 years, Sb. Mohammed, 
Charnayathapira House, Kavaratti. 

K. Abdul Rasheedu, aged 42 years, Sb. Harnzath, 
KunhibiyodaIHI0USe, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. Hameed, 
Chandipura 1-louse, Kavaratti. 

M.T.P. Habeeb Rahrrian, aged 43 years, Sb. Khalid, 
MelathiruvathapUra I-louse, Kavaratti. 



Moominath, aged 37 years, DIo. Kidav, 
Neliyampura House, Kavaratti. 

1-lalirna, aged 35 years, DIo. Koyamma, 
Tha1ee.kepura,EIouse, Kavaratti. 

Sayed Abdu1..aheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Ummarmanoda I-louse, Kavaratti. 

Abdul Reheern, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnàrnkalam, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpuia l-Ioue, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam House, K'avaratti. 

Mariyomthabi, aged 36 years, D/o. Mohammed, 
Kattikulam House, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed Haji, 
Pakichipuia House, Kavaratti. 

Mubeeim, aged 23 years, Dbo. Sayed Poo, 
NeliyaiipuraJ4oUse, Kavaratti. 

Salma,aged 22 years D/o. Cheriyakoya, 
Vadakila pura.  House, Kavaratti. 

Muhanmed,aged 32 years, Sb. Attakoya, 
Vadk ii apura, Kavaiatti. 

Sairahanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal 1-1ous Amini. 

Mohammed All P.M., aged 27 years, Sb. Harnza, 
PuthiyManZi1, Amini. 

Cheri:kOged 4'! years, Sb. Abdu'! Khader, 
Pandaiam I-louse, Ainini 



S Cheriyoya M.C., aged 32 years, S/o. Harneed, 
Melachetaa I-louse,Kadmath 

ShafeeV.P., aged 39 yeats, Sb. Ismail, 
Vadakk . ilapura I-louse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadrnath. 

Shahul Hameed, aged 21 years, S/o. Ibrahim, 
Melachetta 1-louse, Kadmath. 

74, Najmudeen P.N., aged 28 years, 
S/o. Cheriyakoya Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada l-Ioise,Androth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

Hajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal House, Androth. 

Badarudheen Koya A.13., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammda Bfthathabiyyapuram House, Androth. 

Asmabi, aged 38 yeats, Dbo. Koyamma A., 
Mayyarnpokkada House, Androth. 

Shahnaz Beegum C.P., aged 36 years, D/o. Nallakoya, 
Chattapokkada House, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda 1-louse, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada House j  Androth. 

Khau!ath L., aged 38 years, Dbo. Nal!akoya T., 
Lavanakkal House, Androth. 

I3alhaT., aged 37 yeats, Dbo. Pookunhikoya, 
Thailath 1-louse, Androth. 

Rahamth P., à:ged 42 years, Dbo. Koya Kiadve, 
Pathada House, Androth. 



NaseeraBani M.K., aged 40 years, D/o. Kunhi Koya, 
Moo1akd Hóuse,Androth. 

Kadeeshomniabi L., aged 40 years, DIo. Seethi M., 
Lavanakkal House, Androth. 

Sarommabi T..,a;ged 43 years, D/o. Aboobacker, 
ThacherylHoUse, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, DIo. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysurnmabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery 1-loUse, Androth. 

Habeebath A, aged 42 years, D/o. Muthukoya K.K., 
Ayinarnmada House, Androth. 

Muthubi P.M., aged 42 yeas, D/o. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beeguin, aged 42 years, DIo. Sherukunhi, 
Kunnel House, Androth. 

1-lameedath M., aged 43 years, D/o. Siddiqu M.K,, 
Makket. House, Androth. 

Saflyai M.., aged 39 years, DIo. Nallakoya M., 

Mathi1Uousé, Androth. 

Rahil M., aged 39 years, DIo. Nallakoya, 
Mathil.House, Androth. 

Hussaih P.P.. aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Hussai.E.K.,aget1 48 years, Sb. Sethikoya, 
Edayakkal 1-louse, Androth. 

101. SayeedMohainrnd Koya L., aged 54 years, Sb. Kader P., 
Lava.nka1 House, Androth. 



Hussain K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnashada I-louse, Androth. 

Ismail, aged 40 years, Sb. Lava Burhikage Moosa, 
Kunnumange House, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedmohammed, 
Pathada 1-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn House, Androth. 

M.P. Moharrmed Hussain, aged 35 years, 
Sb. Kidave, Moodampura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 6.82 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

1)irecdr, Department of Labour and Employment, 
Adrninjstrati9n of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Depaitment of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Department df.Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Depaitnient of Women and Child Development, 
Administration of the Union rerritory of Lakshadweep, 
Kavaiati, iepresented by its Director - 682 555 

7 	Department ofFisheiies, Administration of the Union Territory of 
aksh.dweep, Kavaiatti, represented by its Diiector - 682 555 L  

8. 	Departijient of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-68255. 



Lakshadwe Khadi and Village Industries Board, 
Kavarati, terèsented by its Chairman - 682 555. 

Revenue Su:Divisiona.l Officer, Kavaratti Island –682 555. 

Sub Divisiona1 Officer; Arnini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

Laksha ee District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer - 682 555. 

Village (Dweep) Panchayat, Ka:lpeni Island, represented by its 
Executive Officer - 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (D'weep) Panchayat, Amini Island, 
represented by its Executive Officer– 682 554. 

Village (:Dweep)  Panchayat, 
Kadañia Island, represented by its 
Executive Officer - 682 553 

Village (Dcveep) Panehayat, 
Androth:Island, represented by its 
Executive Oflicer - 682 552. 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. 0A392/2013 

I. 	1-1usi, S/oAbôosa!a,. 
armappada (Konchukakada) House, 

woTking as Cleaner, 
IT 

RGS I-1pita!, Agatti 

Shukoor S/late Kidave, 
Pakrurnuparda House, Agathi, 
Pre.sentking as Cleaner, 
RGS Hopitä1,  Agatti. 

Latheef, S/6Attakoya 
Ka1kandiyod l-1use, Agathi, 
Presntl'y wrlirig a:s  Cleaner, 
kOS Hospital, Agatti 

Respondents 
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 1-lameedath, DIo Koyassan, 

Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital; Agatti. 

 S ubal i da,`0/6 Mohamed, 
Kulalioda House, Agathi, 
Presently worl<ing as Cleaner, 
ROS Hospital, Agatti. 

 Hajara, Dio late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

 Sheemabi, D/o late Shamsuddeen, 
Beepapada House, Agathi, 
Presently woking as Cleaner, 
RGS Hospital, Agatti. 

 Abida, D/o I-Iameecl, 
Makidyachoda House, Agathi, 
PresenUy working as Cleaner, 
RGS Hospital, Agatti. 

 Sulaikla, Did Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
ROS Hospital, Agatti. 

 Sulainin, sib Harnza, 
KalanhIthioda House, Agathi, 
Preebty working as Cleaner, 
RGS Hbspital, Agatti. 

 MaharnOod, 'S/o Koyassan, 
Amperpally Flouse, Agathi, 
Present1' working as Cleaner, 
RGS Hospital, Agatti. 

 Saifulla, S/o Abdurahirnan, 
Mariyathoda 	Agathi, 

1

House, 
Presently working as Cleaner, 
RGS Hcspital, Agatti. 

 Aba 	/o late Harnza, 
Mej  ail 	tn 1-1quse, Agathi, 
Presen ly wking as Dhobi, 
RGS I 	pità1, Agatti. 



14. AbdulIca°derS/o Ummer, 
B1t1k House, Agathi, 
Pieso3ing as Dhobi, 
RGS H 	it 	Agatti 

15, Abdull,S/oKhalid, 
Kandavar Gotbi House, Agathi, 
Presently working as Cleaner, 
RGS HospitalAgatti. Applicants 

(By Advocate: Sri R. Rarnadas) 

Versus 

 The Adñiinktiator, 
UnioiT'erritry of Lakshadweep, 
Kaváiti.-682.5.5 

 The d1irpeon, 
Vil1gDw) Panchayat, 
Agátti Jsland' 	Union Territory'Qf Lakshadweep 682553 

 The ;Mdical Officer in. charge, 
Cornrinity Health Centre, Agatti Island, 
Uni' 	erritory of Lakshadweep 682553 	.. Respondents 

(By Advc 	:ri S. Radhakrishnan (R1&3)) 

59. 0A3'9312013. 

 C:1akroy.; aged 44 years, 
Sb 	Sii ãj , Chekit eyarnrnakada House, 
Kadamat, Skilled Labourer, 
Offiëe °  61 th 	Assistant Engineer Electrical, 
EectricSiib. Division, Kadarnat. 

 K.P. Jalã1udeen, aged 41 years, 
Sb 	Hai 	ed Madkinachetta, Kattipura House, 
Skil1ed..lbourer,. 
Offlce of the- Assistant Engineei Electrical, 

Division Kadaiimt. 

 K. 	aged 31 years, SIo late Nailakoya •Y 
Ku1JIouse, Kadarnat, Ski lied Labourer, 
Ofc oth 	Assistant Engineer Electrical, 
Electiial Su 	Division, Kadarnat 

13.N4 iadu11a, aged 42 years, So Harneed Melachetta, 



B I riyoimad I-louse, Kadamat, Ski I led Labourer, 
Offl c 0 o ftl 	ssistart Engineer Electrical, 
Elerirical Sd5Division, Kadarnat. 

K.P:Kurmikôya, aged 41 years, S/o late Hassainar, 
Keelac.herryFJouse, Kadamat, Sld lied Labourer, 
Office .of:.the Assistant Engineer, Electrical, 
Electrical Sdt. Division, Kadamat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Administrator, 
Un iorr Territory of Lakshadweep, 
Kavaratti-68 25 55. 

The Di rector of eanchayat, 
Department of Panchayat, 
Administrati of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

The Asistant Engineer, Electrical, 
Electjiea1 Sub Division, Kadarnat-682 556. 

5 	1 he( hurpei son, 
VilLigc 1vp Panchayat, Kadamat-682 556. 

(By Ad'ocae SiiS Radhakrishnan(R1 4)) 

60. 0A3Y4/26,0 

1. 	U.P. Jap 	S/p CO. Koyamma, aged 39 years 
woi king as Skilled I abouiei,15—  
AnaI. Hubbandry Unit, 
Union I ei itoiy of Lakshadweep, Kalpeni-682 557 
and ii:nt Umprampappada House, 
KalPen:i Es1aid682 557. 

2 	1 P MuthukOya Sb late M K Harnzakoya aged 43 years 
wol 	S'killed Labourer, 
Aniinä:Husbahdry Unit, 
UniOn"TrritOry of Lakshadweep, Kalpeni-682 557 
and residing at Thithiyapada House, 
Kalpeni Islarid-682 557. 

3.. 	M. 1-lyder, S/6 late M.K. Yousef, aged 43 years 
workin.g.s Casual Labourer, 
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Animal 1-Iusländry, Unit, 
Union Territr' of jakshadweep, Kalpeni-682 557 

and resii•ng t Manchiyanam House, 
Kalpeni Ilard7682 557. 

K.O. MFianimed IbnLJaffer, S/o K.P. Sayed, aged 44 
years, orkir as Casual Labourer, 
Ani 	I !usb:ahdry Unit, al  
Uñioh l erritoy of Lakshadweep, Kalpeni-682 557 
and:rèsidingt Kakatchiyoda House, 
Kalpéni Island-682 557. 

M.K. Naseer, S/o P.Cheriyakoya, aged 33 years 
workin.g as Casual Labourer, 
Aniftal Husbandry Unit, 
Union TerritOry of Lakshadweep, Kalpeni-682 557 
and residing t. Malrnikakkada House, 
Kalpeni.lsland-682 557. 

M. Kalam, S/oM.C. Muthukoya, aged 34 years 
wokirg as casual Labourer, 	. 

AnihaJ .Hundry Unit, 
Uni h Te.rritóy of Lakshadweep, Kalpeni-682 557 
anesidinht Maial House, 
Kàlé.ii Isld-682 557. 

KIK. Nohaimed Rafeeque,  S/o V.K. Kojankoya, aged 45 
yeaç workihg as Casual Labourer, 

Animal lusb,andry Unit, 
Union Terriiy of Lakshadweep, Kalpeni-.682 557 
anciresidirig.at Kandarnkalam House, 
Ka!ebi :ld-682 557. 

M unhOa, Sb late M C Ahmedkunji, aged 47 years 
workin!  sCasual Labouier, 
Anrial Ih5sbandiy Unit, 
Union 'leiiitry of Lakshadweep, Kalpeni-682 557 
and resing t Maial House, Kalpeni Island-682 557 

K.Q. Abdul Salam, S/o P. Assainar, aged 39 years 
WQrkihg as Casual Labourer, 
Animal Husbaiidry Unit, 
UniOn Territôri of Lakshadweep, Kalpeni-682 557 
and residing at' Kakatchiyoda I-louse, 
KapeniThlarid-682 557. 

P.1lv10'thafa, S/o late Sayedmuhammedkoya, 
aged 47reai, woiking as Casual Labourer, 
Amr'il usandry Unit, 
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Union Territry of Lakshadweep, Kalpeni-682 557 
and residing at Pokkarappada House, 
Kalpeni 1slarid.-682 557. 	 . . 	Applicants 

(By Advoc.at 	i i N Unnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union Terrtiy, of Lakshadweep, 
Kavaratt'i,-682555 

The Chief 1xécutive Officer, District Panchayat, 
Unior Territory of Lkshadwep, 
Kavaratti -6;5 55 

The Veterinay Assistant Surgeon, 
Village Dvep Panchayat, 
Kalpeni-682 57 . 	 . 	 Respondents 

(By Advocate: Sri .S. Radhakrishnan) 

61. OA 395I2013 

1 	Saiiul Abid,!S/o Yusuf, aged 40 years, 
Cher:i:.yamri..11a!a House, Kadamat, 
Ile!pei Di.ti ict Panchayat, Kadamat 

Ab'tilthkdbi', S/o Sayed Au, aged 41 years, 
JkJ<yacliett, I-louse, Kadamat, 

BusDriver, District Panchayat, Kadamat. 

M. Kha!id, S/o:Nadeer, aged 43 years, 
Madurakam House, Kadarnat, 
Helper, District Panchayat, Kadamat. 

Ayoobkhan, S/o Kunhikoya, aged 37 years, 
Keerti.;1Iaha1 I-louse, Kadamat, 
1-le1per ?  Disti ict Panchayat, Kadamat 	 Applicants 

(By Advocate Sii R Sreeraj) 

Versus 



-Th 

Thdnisratar, 
Uni 	t 	tcv' of l.akshadweep, 
Ka\artt1082:SSS 

The I):ircLor : of Panchayat, 
Deparhint ôf:Panchayat, 
Admin istratibn of Union Territory of Lakshadweep, 

Kavarati-682555 

The Chief Executive Officer, District Panchayat, 

Kavaratti-6S2S 55. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

62. OA 400/201 

1 	PP. Siráj, ad 44 years, S/a M. Subair, 
PuthiyaPai.aam House, Agatti Island, 
UniQflL.crritpiy of Lakshadweep. 

Nousha A1i ged 32. years,'S/o U. Sabjan, 
KeelaSaramhia Pada House, Agatti Island, 
Union TerritoryofLakshadweep. 

MI. AbdUl Naser, aged 28 years, S/o M. Abdul Rahirnan, 
Mela 11om House, Agatti Island, 
Union le.iTitOry of Lakshadweep. 

T.(haIidYged 30 years, S/a Kidave, 

rvII.:,1 	iiiHouse, Agatti Island, 
Union 1 cii italy of' Lakshadweep 

K.c:. Abdu.Shukoor, aged 38 years, S/a Kasrni, 
Kariyai 

. 
-nachetta Hpuse, Agatti Island, 

Unidr Tci'ritOry of Lakshadweep. 

M.P. NizarnUddin, aged 27 years, S/aM. Abusala, 

Melapura:IIosc, Agatti Island, 

	

Union I cuitoiy oil akshadweep 	 Applicants 

(By Advocatc Sii N Anilkumai) 

Versus  

The Adthihis&ator,. 
Union. TeiritO'y of Lakshadweep, 
Kavanitti.-682551  

The Chairperson, 

. 



Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-682$5l 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshaweep-68255 1. 

The Chief' Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Iland Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. GA40412013 

Nadirsha NP., S/oNallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

Aftefudheen AK., 
S/o Cherikoya K, aged 30 years, 
Akkara (1-louse), Kalpeni Island: 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- 
Kalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of EEakshadweep, Kalpeni:. 

2. 	The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

'1' he Director of Panchayat, 
Department of Panchayath, Kavaratti-682555. 



:. 

4. 	The Director, 
	

. 

Department of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI ,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
[)epartment of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal l-IusbandryUnit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Horneopathic Unit 
Kiltann Dweep. 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Applicant 

Respondents 

Applicant 

Versus 



 

Union Territory of. Lakshadweep, 
K'aratti-682555. 

2. 	The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

3. 	I)irector of Panchayat, 
Department of Panchayath, Kavaratti-6825 

55• 

4. 	Mission [)irector, 
National Rural Health Mission, Kavaratti-682555. 

5. 	Medical Officer in Charge, 
Primary I-Iealth Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

5.. 	Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

6. 	Umilla T.P., aged 54 years, D/o Khader, 
Thekkilappura House, Agatti. 

7. 	IJmmer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

8. 	Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 	. 

9. 	Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 

Respondents 



ez- 

1 0. 	Saromma M., aged 39 years, D/o Hamza, 
Mariyathoda House, Agatti. 	 S  

AshraF A.K., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roullammada I-louse, Agatti, 

13, 	Shafiabi PP., aged 36 years, D/o Hamza K., 
Puthiyapura F-louse, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-6825 5 5, 

Director oiPanchayats, 
Department ofTPanchayats, 
Administration of.the Union Territory of Lakshadweep, 
Kavaratti -682555. 

Director of'Education, 
Directorate of EducatioQ, 
Administration of the Union Territory of Lakshadweep, 
Kavaraiti-68255 5. 

Village (Dweep) Pànchayat, 
Agatti Island represented by 
its Excecutive Offiber-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

67. OA 4482013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1, 	Union 'l'erritory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



2 	The Di rector of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan .1 sland. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. 0A453/2013 

F-lamced K., S/o Abdul Rahman, aged 36 years, 
Keelazillam I-I) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (1-I) Ki tan Island, 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshdweep Building Development Board, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (I-I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building I)evelopment Board, Kiltan. 

Ponkutti, S/o Pookoy.a, aged 48 years, 
Surambiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual Labourer in 
Lakshadweep Building Development Board, 
Kiltan. 	 Applicants 
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(By Advocate: Mr. Gra'shious Kurial oe, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

I 	The Administrator, 
Union J'ertitory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan, 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Li. 	Dircctorof Panchayat 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (Rl, 3 to 4)) 

69. O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally I-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

I, 	The Adl3inistrator, 
Admin1tration of the Union Territory 
of LakBiadweep, Kavaratti —682 555. 

The Director (Services) 
Administration of the UniOn Territory 
of I akshadweep (Secretariat), 
Kavaratti— 682 555. 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Kavarthi - 682 555. 
Represented by its Di rector. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

70. OA 492/2013 



10% 

K. Bushra Bgurn, W/o Hakeern, 
Aged 27'yea, Casual Labour, 
Office of the Veterinary Assistant Surgeon, 
Animal Husb1ndry Unit, Arnini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. I-Iaiinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti island, Pin- 682555. 

The:Diector of Pançhayat, 
Departpent, ofPanchayat, 
Union Territory of. Lakshadweep, 
Kavaràtti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
Village (Dweep) Panchayat, 
Arnini, Lakshadweep -682552. 

(By Advocat: Sri S. Radhakrishnan (Rl-3)) 

71. OA 499/2013 

ftahrnath Beegum Keelakunnikkam, 
W/o. Mohammed BK, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelaktinnikkam House, 
Kadaniat Island 
UnionTerritory of Lakshadweep, PIN —682 556. 

2. 	Mohamiied Shafi Qraishi Malika, 
S/o. M.. Sayedali, 
Data Entry Operator (MGNREGA) 
\'illage (Dweep),Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residingat Malika House, 
Kadamat Island, 

Respondents 



- 	
. 

L°z 
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Union Territory of Lakshadweep, PIN —682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depailment of Rural Development) 
Kavarathi. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

[he Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. 	OA 507/2003 

MuthuKoya K 
CasuaLLabour, Street Light Maintenance 
V illag Dweep Panchayath, Arnini Island 
Union 1'erritoiy of Lakshadweep 
Permanent address : Kunninamel 1-louse 
Amini lsland, Unior Thrritory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

The Ad;hinsti atoi 
Union "eritory of Lakshadweep 
Lakshath'eep Administration 
Kavaratfi - 682 555 

The Executive Engineer 
(Department of Electricity).. 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 



Admin isiiation of the Union Territory of Lakshadweep 
K.avaratti - 682 555 

4. 	The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory oiLaksbadeep —682 552 

.5. 	The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory ol Lakshadweep 
Amini island - 682. 552 

6. 	The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kvaratti 682. 555. . 	,.. 	. 	Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI -3 ,5&6) 

73. 	O.A No. 509I203 

Maleeha BeegumK.C..... 
DIo. indeen Kandilath 
Kaval.çhetta House, Androth. 

Shahida Beegurn K. 
D/o. I-Jamzakoya 
Kandlath 1-louse, Androth. 

Subaida M.. 
DIo. Kidave U.K 
Makket I-louse, Androth. 

Aysha:'fegurn P.V.K 
D/o. Yàkoob P.1K 
Puthiyentamveli Kad 
Androih 

5, 	Rahmath Beegurn I. 
D/o. 1-lmzakoya P.1, 
Kunhali House, Androth. 

Thahira L. 
D/o. Seethi Nallal 
Lavanakal 1-louse 
Androth. 

Subaida A. 
D/o. Siyed Mohammed M. 

S 
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I 
i-\liyathara 1-louse, Androth. 

Fathimathu Suhurabi P.V.K 
DIo. Majeed P.V.K 
Pentarflbeli Kad, Andioth 

Siyad Than L. 
Sb. Kunhikoya A. (Late) 
Kandilath 1-louse, Androth. 

Raisa K. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

1-laseena Beegum C.P.I 
DIo. Abdulla M.1 
Chernmachery Puthiya I 11am House 
Androth. 

	

12 	l-labsabiP.U.P 
D/o. Fikarukdheen K. Cheriyadam 
Umrnathabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

	

• 	The Administrator, 
Adrninitration of the Union Territory 
of Lakadweep, Kavarathi - 682 555. 

	

2 	Diiectate of lndustnes 
Union .Thritory of Lakshadweep 
Kavaräthi, represented by the 
Director of Industries - 682 555. 

	

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74. 0A510/2013 

1-laseera@ 1-laseenabi Therakkal 
I heiakkd.1 1-louse, Kadarnath 
Data Ffy Operator 
Vi llagèf.weep Panchayath, Kadarnath 	 Applicant 

(By Advocate: Mr.R.Sreeraj) 



1 	The Administrator 
Union Territory of Lakshdveep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\/i!lage (Dweep) Panchay.ath 
Kadamat -- 682 556 

The Chairperson 
\'i!lage (Dweep) Panchayath 
Kadamat - 682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The SubDivisiOnal Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S,Radhakrishnan (Ri -3 ,5&6) 

75. OA 557/2013 

K.V.Naseer 
Kodavalappu Houe, Kiltan 
Cook, Governmeiit Senior Secondary School 
Kiltan 

K.P.Dawood . 	
0 

Kilappura I-louse, Kiltan 
Peon,Governrnent Senior Secondary School Applicants 
Kiltan 	 . 	 . Applicants. 

(By Advocate: Mr,R.Sreeraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	The [)irector of Panchayath 



1016. 	 S 
Department ofPanchayath 
Administration of Union Territory ofLakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayath. 
Kiltan - 682 558 

The Principal 
Government Senior Seconday School 
Kiltan - 682 558 	I 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyammakada 
Kadamath Island 

K,K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Birlyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
Kadamath 
Residing at Kunnumpura 
Kadamath Island 
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Ummer P,P.I 
Cook, Government J.B.School 
Kadarnath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.School 
Kadamath 	 I  
Residing at Kadamath Island 

Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadamath Island 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

10, 	Abdullakoya B.M 
Watch and Ward. 
Government J.B.School, Ka'damath 
Residing at Biriyommada 
Kadamath Island 

11. 	iaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 V 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Head Master 
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Government J B School 	 LI 

Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

77. OA 56712013 

Habeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondar' School 
Kadarnath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan)' 

Versus 

1. 	'The Administrator 
Union TerritOry of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
•Kavaratti - 682 555 

3. 	The Principal' 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island' 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. 0A580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam I-louse, Kavaratti. 

1-labusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi 1-louse, Kavaratti. 
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 Muhammed Salih 
Aynepura I-louse, Kavarati. 

 Fareeda Beegarn 
Molokepura House, Kavati. 

 Saleem 
Pallicham 1-louse, Kavaratti. 

 Bamban 
Nambicharn House, Kaváratti. 

 Sayed Abdullakoya 
Chendipura House, Kavratti. 

0. Nafeesathbi 
Poodiyam House, Kavaratti. 

 Jamaliyath 
Thirinipura House, Kavátti. 

 FazeelaBeegum 
Kannipura I-louse, Kavaratti. 

13, Ummer 
Thirin ikad House, Kavaatti. 

 Firozkan 
Athnachamrnada House, :Kavaratti, 

 Jaffer 
Marikilam House,Kavaratti. 

 Amanulla, 
Mela 111am House, Kayfãtti. 

 Sirajudheen 
Molokepura I-louse, Kaatti. 

 Hiyasudheen 
Chamayathapura House,Kavaratti 

 Fathahudeen 
Kadapurathaba I-louse, Kavaratti. 

 Muneer 
Kuttipapepura House,Kavaratti. 



I-.-.  

S 
 Ashik 

Puthiya Alikom F-louse, Kavaratti. 

 Muhammed Musthafa, 
Achadapurakatt House, Aridrott 

 Mujeeb Rahman T.P, 
Thaleka Pura, Kavaratti. 

 Jamhar 1-lussain 
Beeranthoda I-louse, Kavaratti. 

 Muhsin 
Beeranthoda 1-louse, Kavratti. 

 kauf 
Chettipura House, Kavaratti. 

 1-lazarath 
Chungam House, Kavaratti 

 Khalid 
Thottathapura House; Kvaatti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

1 . 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agiiculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal 1-lusbandry 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) PanchaythKavaratti Island 
represented by its Executive Officer, 



IN 1S! .l 1l  

Pin - 682554 	. 	 Respondents 

(By Advocate: Mr.S.Radhakrish)! 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 	h 
Residing at Kilthan 

Smt.Sulfabeegum 
Cook, G,I-i.S Kadmat 	. 
Residing at Melachetta Hjjiimakudi 

;h,J j 

Kadarnath Island 	1v 	 Applicants 

(By Advocate: N4r.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Director of Panc.hayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public.Library, Kilthan IIànd 682 557 	 Respondents 

(By Advocate: Mr.S .Radhakrihnan) 

80. 0A601/2013 

Rasheed Koya S.V., Sb. Adulla Koya P.S., 
Shaiknaveed (I-I), .Kiltan Island P0., 
Union Territoiy of Lakshadyveep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sredharan) 

Versus 

I. 	Union Ferritory of Laksadweep, represented by the 
Administrator, Kvaratti Island, Pin - 682 555. 

2. 	The Director of PanchaYath,:tJnion Territory of Lakshadweep, 



S 
Kavaratti island, Pin - 68 12,51 55..  

The Chairperson, Village (weep) Panchayath, 
Kiltan Island, Union Territory of Lakshachveep, 
Pin-682 558. 

The Executive Officer, V il láge' (Dweep) P.anchayath, 
Kiltan Island, Union Territory ofLakshadweep, Pin - 682 558. 

5 
	

The Library and Informati 	Assistant, Public Library, 
Kiltan Island, Union Terty of Lakshadweep, 
P 	 Respondents in-682558.  

[By Advocate: Sri S. Radhaishn.(R1, 2,4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb. Harnzath, 
Sara Manzil House, Agatti. 	 Applicant 

(By Advocate: Sri K.B. Gangesh):t,: 

Versus 

The Administrator, 
Administraiion of the Union Trritory of Lakshadweep, 
Kavaratti-682 555. 

	

2. 	Director of Panchayats, 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 

	

3: 	Department of Education, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Direcor82 555. 

Village (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrihnan) 

82. 0A63512013 

Fathahudheen K,P., aged 40 years, Sb. Sayed Muhammed Koya, 
Kattampalli House, Agti. 

Younis, aged 31 years, 5/  Abdulla, Mariyathoda House, 



•1 
Agatti. 

K.M. Shahida, aged 40 yea. sDio.Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 	' 

KM. Amina, aged 46 yearS,D/o. Abdul Rahrnan, 
Kuttiyam Mukriyoda House Aga:tti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

1. 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services; 
i)irectorate of Health Services, 
Kavaratti - 682 555. 

Medical Officer in charge 
Community Health. Centre, Agatti L 682 553. 

Medical Officer in Charge,.Rajiandhi Speciality Hospital, 
Agatti-682 553. 

Village (Dweep) Panchay, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. 0A791/2013 	 T 

Fareeda Beegum MI., Meppada 111am, 
Agatti Island. 	. 

(By Advocate: Sri K.B. Gangesh) 

Versu 

I. 	The Administrator, 
Administration of the UiiriTerjtory of Lakshadweep, 
Kavaratti-682 555. 

2. 	I)irector of Panchayats, 
Department of Panchayät; 	. 
Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 554. 

Applicant 



?' 

Pioject Manager, Desiccated Coconut Powder Unit, 
Lakshadweep DeveloprnentCorporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Adin); Lakshãdweep Development 
Corporation, Kavaratti - 682. r 554. 

\/illage (Dweep) Panchayat. 
Agatti Island, represented by its Executive Officer, 
682 553. 	 . 	 Respondents 

(By Advocate: Sri S. Radhakrishn'); 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Kasmi M..P., 
Valiyapura House, Kilthan Island P.Q. 
U.T. of Lakshadwep: 

(By Advocate: Sri P.V. Mohanai).:. 

Versus 

The Administrator, 	.... 
UT of Lakshadweep, 	. 
Kavaratti-682 555. 

Director of Panchayat, 	. 
Department of Panchayat, 
Administration of UT of Lksdweep, 
Kavaratti - 682 555. 

Applicant 

The Principal, Government Higher Secondary School, 
Kilthan island - 682 556. . i. P..' 	 Respondents 

.,. 	. 
85. OA 880/2013 

Muthukoya N.P 	. . 
Naftikapuia, Kiltan lsland • : 
Union Territory of Laksh 	êe682 558 

(By Advocate: Mr.Shabu Sreedháran) 

Versus. 

I. 	Union Territory of Lakshadeep representd 
by the Administrator 	•. 
Kavaratti Island - 682 55.5H .. 

Applicant 

S 

.1 



115 

2. 	Director of Panchayath 
Union Territory ofLaksi•adweep 
Kavarattj Island —682 555 

3 	The Senior Administrati ' e Oficer 
Education (District Panciayath) 
Union Territory of Laksad'eep 
Kavarattj Island - 682 5551 

	

4. 	The Principal 
Government Senior Seoodary ,  School 
District Panchayat, Kiltáh. Island 
Union Territory of Lakshadweep 682 558 

(By Advocate: Mr.S.RadhakrishnarLj)., 

	

86. 	()A 898/2013 

K.C.Abdul Khader 
Kulikaraya Chetta House 
Chetlat Island 
Union Territory of Lakshàdwej3- 682 554 

(By Advocate: Mr. Shabu Sreedhara)n 

Versus 

Respondents 

Applicant 

Union Territory of Lakshadw:' represented 
by the Administrator H 

Kavaratti island - 682 555 

The Director of Panchayath 
Union Territory of Lakshadwe,. 
Kavarattj Island - .682 555 

The Senior Administrative Officer 
Education (District Panchayath) 
Union Territory of Lak.shadweep 
Kavaratti Island —682 555 

The Principal 
Government Senior Secondary School 
District Panchayat, Chetlãt Island 
Union Territory of Lakshadweep 682 554 

(By Advocate: Mr. S.Radhakrishnan) 

Respondents 



87. OA 904/2013 
	

. 

Kadeeja C.P 
Cheriyap urakad 
tcu piit i 	all 

(By Advocate: Mr.K.B.Gangesh, , . 

Versus 

The Administrator 
Administration of the Union Tefritory of Lakshadweep 
Kavaratti - 682 555 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island - 682 554 

Applicant 

The Director (Rural develpment) 
Department of Rural Development 
Administration of the Union Territory 
of Lakshad weep, Kavaratti 	.682 555 

(By Advocate: Mr.S.Radhakrishn:n): 

88. OA 905/2013 

I. 	Abdul Khader C. 
Chekkiriyammada I-louse 
Agatti Island 	 .. 

2. 	l3uar Jamhar T.P 
Thekiapura House 
Agatti Island 	 . 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 	. 
Administration of the Union.Tèftftby of Lakshadweep 
Kavaiatti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths• .1 
Administration of the Union.Trthd.y of Lakshadweep 
Kavarattj Island - 682 555 •. 

Respondents 

Applicants 
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 Project Manager 
Desiccated Coconut POwder Unit 
Lakshadweep Development Corporation Limited 
Agatti, Kavaratti - 682 555 

 The Deputy Director (Admn) .  
Lakshadweep Development Corporation 
Kavaratti - 682 555 

it 

 
i t  

Village (Dweep) Pancayath' 
Agatti Island represented by its 
lxecutive Officer - 6,2 	5: j

, 	
Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 

 SafiyullahK.C. 
Kuttiyachada 	House 
Kalpeni 	Island 

 Saifulla M.1 
Melaillam House 
Kalpeni Island 

 Kunhikoya M.V 
Mathil Valiyarnrnada }ouse 
Kalpeni Island 

 Kidave K.0 
Kakkachiyoda House 
Kalpeni House 	

: 	 . 	 Applicants 

(By Advocate: Mr.K.B.Gangh) 

Versus 

The Administrator 
Administration of the Uriion Territory of Lakshadweep 
Kavararti Island - 682555 

Director of Panchayaths. 
Department of Panchayahs 
Administration of the I4Jnion Territory of Lakshadweep 
Kavaratti Island - 682 	5. 

Lakshadweep BuiIdintvelopment Board 
Union Territory of Lakiadweep 
Kavaratti represented by its Secretary —.682 555 
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The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 

(By Advocate: Mr.S.Radhakrishnan) 

90. 04 942/2013 

Mohammed Ashik 
Palliyat I-louse 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 	• 
Chodath House 
Androth Island 

Mohammed Fathahulla 	H: 
Karachetta 1-louse 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 

Respondents 

Applicants 



Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam NP 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kal peni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.l -Iariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110 001 

	

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 
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4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. 	OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territoiy of Lakshadweep 
Kavaratti - 682 555 

Di rector (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

l)irector of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.R.adhakrishhan) 

93. OA 1202/2013 

Akathar Ahammed 1(1K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnamkulam House 
Kalpen.i Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Union: Territory of Lakshadweep 



3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeii 
Pentamve!i House 
Kalpeni Island 
Union Territory of Likshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti _182 555 

Director of' Panchayith 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhaki'ishnan) 

94. O.A No. 1225/2013 

C.P. S: owkath a li 
S/o. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

Versus 

The U,ion  of India 
Reprès'ented by the Secretary to 
Govë•hment of India, 
Mihistry of Home Affairs 
New Delhi - 110001. 



C 
The Administrator 
Union Territory of Lakshadweep 
Kavaratti —682 555. 

Executive Engineer 
Dpartrnent of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

'IThese applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

0RDER 

Hon'ble Mr.Justice A.K.Basheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number-of others, such 

engagements are for 5 to 10 years and others are fr two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

emplQyees, were engaged/disengaged billage/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayth and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. l'herefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case ola 

few others who haJ been retrenched on completion of the period of engagement., 

the prayer is for issuAa yclirectiori to re-engage them. 



c2.3 

The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has 	been 	noticed 	already 	that in 	majority of the cases, the 

applicants have been engaged to work in various departments under the 

Vi llage/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others —.2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention: - 

Secretary, S/ale of Karnotaka & Otheis Vs. Umcidevi and Others - 
(2006) 4 8CC 1. 

Slate of Rajasihan Vs, Dava Lal - (2011) 2 SCC 429. 



Saiya Prakash and Others Vs. Stale of Bihar and Others - 

(2010)4 SCC 179, 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N.Nanjundappa Vs. T.. Thimmiah - (1972) 1 SCC 409, 

,Jeemon V.R. Vs. State o/Kerala - 2012 (1) K/-IC 397. 

Slate of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 1 7 years right from January 1997,   2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only toillustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. 1--lowever, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 



has been going on in the Union I erntory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the app . licants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme.  While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the interVention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the c.ases in S. V.Narayanappa - AIR 1967 SC 1071; 

R.N.Nanjundappa -- (1972) 1 SCC 409 & B.N.Nagarajan -- (1979) 4 scc 
507 - as a one time measure. 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Uniadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularization is not a mode of appointment. 
When appointments in public office are required. to be made, 
provisions of Articles 14 & 16 of the Constitution of india are 
required to be scrupulously followed. When a departure is 
made Jhr not scrupulously following the conditions precedent 
laid down in the statulory rules, as also the constitutional 
scheme, it is imperative that the same must be done within the 
Jur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court he.d that initial appointments of the appellants were made in gross 

vioIatioi of the provisions containel in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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• 13. In Nanjundappa (Supra), ffie, Apek Court had held thus:- 

"Ijihe appointment itseif,  is in infraction of the rules or if it is in:  
violation of the provisions of the Constitution, illegality cannot be 
regularized. Rat (fIcation or regularization is possible of an act which 
is within the power and province of the authority, but ihere. has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularizalioh cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to seyeral other 

deôisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/Di strict Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one 0  scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Admin i stration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 
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any data as regards the actual requirement of employees in various 

departments under them. It has been noticed that in some of the 

departthetits, the casual emploêes have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks.like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicahts ;have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal; aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Unionof India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep •Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Depart ment qf Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
scheiie. 

The first respondent, i.e. the Union of india in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
• Administration prescribes the scheme to the Panchayais for 

regularizalion of eligible casual workers, no regular appointments 
would be made by the Panchayals in respect of at least two third of 
ihc.-egular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

"d,). No casual workers including the applicants, who are in the 
service of the Panchaya'ts on the date of issue of these orders would 
be retrenched on the face of availability of work orjbr making way 
forfresh recruits without considering them for the grant of temporary 
status i/eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 

(•. 	.: 



Tribunal in Original Applications N6.1297 & 218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully perused the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) I'anchayat of AndrotWMinicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
certi'flcaies. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U, T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or app toyed b' the 
Lakshadweep AdministrcUion................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by t)'e administratio/ and that would make all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have, accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Pancha yat 
authorities considered it expedient to give employment to them It 
probably might have offered some succor by way of daiIy rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U.T Administration to 
prevent inisapvlicaiion oJ' funds granted to the Village/DJsi 'id 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order folIowng the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/20.01. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned Circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and ptescribe ii 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effrci 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further dire clion giyen to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Aclmijiistraiion. In such circumstances, (i -IC 

order passed by the Tribunal in GA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power havechanged after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagernents/retrenchments also have political cOlours. 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having suflcient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post . without prior appioval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself, has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the . Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchyats 

Regulations, 1994.   The learned counsel has invited our attention to 

Article 234(g) and Article 40 ofthe Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are cntiJed for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot he replaced by another set cl casual 

employees as held in Siale oJ Ilaryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel lbr the applicants in all these cases is that they may he allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panehayat, 

have been working on casual basis for a large number of years.It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very 1w who have 

been working for 2-3 years Or less. Most of them are still continuing on the 

basis o! interim orders passed in these cases. 



30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time withOut the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 
(d) the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 th  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation/lTl and the like and also (hose who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

(C) 	Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to categoiy (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. thdse 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those, who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA. No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to.be  lTI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 	 . 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 



judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few day in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might11  
have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

F-Iowever, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. 'It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last S to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casuul 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

fulls within the domain of the Administration. However, the Administration 

shall address. the issue relating to all these employees who have been toiling 

for years together on casua[ basis, with utmost compassion; and give them 

the benefit of relaxation in age, educational qualifications etc while making 

regular recruitment.  

Original Application Nos. 212, 266, 268,299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim orders in force as on today shall remain extended till 

April4,2014. 1 	 . 
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